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O.A. No.258 of 2009 

DATE OF DECISION: 27012010 

AlexanderLywait 
......................................................................

Applicant/s.  

.................................. .......................... Advocate for the 
Applicant/s. 

- Versus- 
U.O.i&Ois. 

Mr. M.U.Ahrned, Addi. CGSC. 
............._. ...1dvocate for the 

Respondents 

CORAM 

THE HONBLE MR.MUKESH KUMAR GUPTA, MEMBER (J). ml  
 

THE HON'BLE MR. MADAN KUMAR CHATURVEDI, MEMBER (A) 

Whether Reporters of local: newspapers may be allowed to seeYS'NNo 
the Judgment?  

Whether to be referred to the Reporter or not? 	 VtlNo 
Whether their Lordahips wish to see the feir cooy 
of the Judgment? 	 V 0 
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Judgment delived by 	 HoWbil Member(J)IMember-(A 



O.A No. 258 of 2009 

CENTRAL ADMINISRATIVE TRIBUNAL 
GUWAHATI —BENCH: 

Original Application No.25f2009 

Date of DecisIon: This, the 27th day of Janualy 2010. 

HON BLE SHRI MUKESH KUMAR GUPTA, MEMBER (3) 

HON!BLESHRI MADAN KUMAR CHATURVEDLMEMBER(A) 

I 

Alexander Lywait 
Son of Late A.C.Das 
Superintendent 
Resident of Laitumukhra, Shillong -3. 

By Advocate: 	Mr. SSama & Mr.FtK.Das 

-Versus- 

The Union of India 
Represented by the Secretary 
i E.....4.. • 	EL.. - 	- 	- 4...- 	4 $ fl ..• 	. - 

Ivitt ,JeJ..4rIsLIna og 	veuL. 

Central Board of Excise and Customs 
New Delhi. 

The Chairman 
Central Board of Excise and Customs 
North Block, New Delhi-02. 

The Member (P&V) 
Central Board of Excise and Customs 
Department of Revenue 
Ministry of Finance, North Block 
New Delhi - i 10002. 

The Chief Commissioner 
Central Excise and Customs 
M.G.Road, Shillong-793 001. 

The Commissioner of Central Excise 
Shillong- 793001. 
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Dibrugarh. 

Sri Chdau Hauzel 
Assistant Commissioner 
imphal. 

By Advocate: 	Mr, M.U.Ahmed, AddI. CG.S.C. 

.. .Applicant 

Respondents 
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O.A. No. 258 of 2009. 

- GRDER(ORAfl 

MUKESH KUMAR GUPTA JUDICiAl. MEMBER: 

No reply, has been tiled despite opportunities granted. 

Identical issues as raised in present O.A. have been considered in 0A254 

of 2009, wherein this Tribunal had passed the following order- 

"By this O.A. the Applicant submitted that 
he is serãor to Respondent Nos.. 6 & 7 despite he had 
not been promoted to the next higher post of Assistant 
Commissioner Central Excise. 

Mr. H. K. Dos, leaned counsel for the 
Applicant states that the Applicant has submitted 
representation in this regard on 19.10.2009 and prayed 
to consider for his promotion with effect from 16.102009 
i.e. from the date his junior has been promoted. It was 
contended that Senior ought to have been considered 
for promotion, but the junior has been promoted 
without assigning any reason.. It was made deai that 
seniority list, on the basis of which promotion was made 
is defective, in as much as Applicant was not shown, as 
ST. 

Mr.MJJ.Ahmed, learned Addi. Standing 
Counsel fairly conceded that there exist a lacuna in the 
seniority list, the Applicant is beloning to the ST class, 
but this fact is not manifested in the seniority list. As such 
the promotion of the Applicant may be considered de 
rtovo as per the guide lines, having regard to the 
correct seniority list. 

Having heard both the sides. I direct the: 
Respondents to consider the case of the Applicant do 
novo as per guide lines for the scheme of promotion of 
the S.T. candidate in the light of the correct seniodly liit. 
The matter may be e)pedited as early as possible. 

In the result the O.A is accordiny, 
disposed of." 

2. 	It is not in dispute that Applicant in present case also is 

squarely covered by the promotion orders dated 16.10.2009 and 

Page 2of 3 
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10.11.2009. which were token into consideration in afore.noted O.A. Sinôé 
.......-- 

no materals have been brought to our notice to take a different stand 

and findings to be recorded we reiterate the aforesaidorder in present 

case too. ... 

3. 	In the circumstances, O.A. is, dlOwed JRespondents are 

directed to take steps for . correction of seniorily iist and thereafter 

consider the case of Applicant by holding Review DPC, whib ihall be 

done as per the scheme for promotion of ST Othciafs. Said exercise shall 

be undertaken as expeditiously as possible and not later than four months 

from the date of receipt of copy of this order. No costs. 

, V-1 	 '2 * 
(MADAN KUMAR CHATURVEDI) 

	
(MUKESH KUMAR GUPTA) 

Mc13R (A) 
	

MEMBER (J) 

/86/ 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:: GUWAHATI 

OANo. 2-59 of 2009 

Sri Alexander Lywait 	...APPLICNT 

Union of India & Ors. 	...RESPONDENTS 

SYNOPSIS 

That the applicant is presently working Superintendent, 

Central Excise in the office of the Commissioner Central 

Excise, Shillong. The applicant belongs to the Schedule Tribe 

community and all along in his service life he has been 

considered as an ST candidate. The respondents time and again 

issued several seniority lists in the cadre of Superintendent 

wherein each of the seniority lists designated the applicant 

to be an ST candidate. 

That the respondent No. 6 and 7 are also belonging to the 

ST community and are much junior to the applicant. It is 

stated that in the all India seniority list of Superintendents 

published by the respondents dated 03.01.02 the name of the 

applicant was shown at Si. No. 363 as ST and the respondent 

No. 6 & 7 were shown at Sl. No. 367 and 373. Therefore, the 

respondent No. 6 and 7 are juniors to the applicant. 

That the applicant was due for promotion to the post of 

Assistant Commissioner and in the mean time Board issued a 

letter dated 06.07.09 calling for the ACRs of 5 (five) 

Superintendents (ST), Central Excise belonging to the SC & ST 

community namely Sri N.0 Patra, Sri Biren Ch. Patir, Sri 

R.N.Pegu (6th respondent), Sri C. Hauzel (7th respondent) and 

Sri T.M.Hartlong for consideration of their cases for 

promotion to the post of Assistant Commissioner Central Excise 

ignoring the case of the applicant. It is stated that the most 

recent all India seniority list issued by the respondents is 

defective and does not show the applicant to be an ST 

incumbent. The respondents instead of correcting the same took 

advantage of it and in resorting to arbitrariness issued the 
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impugned order dated 16.10.09 and 10.11.09 promoting the 

respondent no. 6 and 7 without considering the case of the 

applicant. The respondents deprived the applicant from his 

legitimate right to getting considered for promotion to the 

post of Assistant Commissioner, Central Excise. The applicant 

submitted representation dated 20.10.09 praying for promoting 

him as Assistant Commissioner w.e.f. 16.10.09 i.e. from the 

date on which his juniors have been promoted. However, the 

respondents causing serious injustice to the applicant and in 

gross violation of Article 14 and 16 of the Constitution of 

India sat over the matter. 

It is stated that the respondents have deprived the 

applicant from his legitimate claim of getting considered for 

promotion and in the event of not promoting him to the post of 

Assistant Commissioner, Central excise w.e.f. 16.10.09, his 

entire service life will be jeopardize and the applicant will 

suffer irreparable loss and injury. Therefore, being aggrieved 

by such an illegal and arbitrary action on the part of the 

respondents the applicant having no other alternative has 

approached this Hon'ble Tribunal by way of filing the instant 

original application for redressal of his grievances. 

Hence the present original application. 

***** 

Filed by 

,4A  A. 1 ~11  
Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:: GUWAHATI 

OA No. 2 52 of 2009 

LIST OF DATES 

03.05.01 Communication by which the. seniority list of 

Superintendent as on 01.05.01 was circulated wherein 

the applicant appeared at Sl. No. 74 as ST. 

[MINEXURE- 1] [Page- 11] 

03.01.02 All India seniority list of superintendent in 

central excise was published by the Department of 

Revenue wherein the applicant appeared at Si. No. 

363 as ST whereas the respondent No. 6 and 7 in Si 

No. 367 and 373 in the said list. [NEXURE- 

[Page- 20] 

Draft seniority list of Superintendent as on 

01.06.2009 and. the seniority position of the 

applicant has been shown at serial No. 19 in the 

list as an ST. The respondent No. 6 and 7 have been 

shown at Si. No. 22 and 25 respectively. [MINEXURE- 

[Page- 26] 

06.07.09 Communication issued by the Board calling for ACR's 

of 5 (five) officials including respondent No. 6 and 

7 for considering their promotion to the post of 

Assistant Commissioner superseding the case of the 

applicant. The cases of respondent no. 6 and 7 could 

not have been considered who are all along juniors 

to the applicant, without considering the case of 

the applicant. 

***** 	The most recent defective all India seniority list 

published by the respondent wherein the name of the 

applicant appeared at serial No. 377 without showing 

him to be an ST whereas the respondent no. 6 and 7 

are shown at Si. No. 381 & 387 respectively as ST. 

[NNEXURE- 4] [Page- 35] 
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16.10.09 Order issued by the respondents promoting the 

respondent No. 6 and 7, who are admittedly juniors 

to the applicant, to the post of Assistant 

Commissioner, Central Excise superseding the case of' 

the applicant. [Annexure- 5] [Page- 37] 

10.11.09 Posting order in favour of the respondent No. 6 and 

7 posting them in their respective places. 

[Annexure- 6] (Page- 431 

20.10.09 Representation submitted by the applicant for 

redressal of his grievances. [Annexure- 7] [Page- 48] 

22.10.09 Forwarding issued by the Commissioner, Central 

Excise, Shillong to the Under Secretary, Central 

Board of Excise and Customs, New Delhi indicating 

the fact that the applicant has been deprived of his 

legitimate claim of consideration and promotion to 

the grade of Assistant Commissioner. [Annexure- 9] 

[Page- 49] 

***** 

Filed by 

A4 ~W&)  I  
Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:: 

GUWAHATI BENCH:: GUWAHATI:: 
OA No. 2_5 9 of 2009. 

BETWEEN 
Alexander Lywait, 

Son 	of 	late 	A. 	C. 	Das, 

Superindent, 	resident 	of 

Laitumukhra, Shillong- 3. 

-Versus- 

Union of India 

Represented by the 	Secretary, 

Ministry of Finance, Department of 

Revenue, Central Board of Excise 

and Customs, New Delhi. 

The Chairman, 

Central 	Board of 	Excise 	and 

Customs, North Block, New Delhi-

02. 

The Member {P & V}, Central 

Board of Excise and Customs, 

Department of Revenue, Ministry of 

Finance, North Block, New Delhi-

110002. 

The Chief Commissioner, 

Central 	Excise 	and 	Customs, 

M.G.Road, Shillong- 793001. 

The Commissioner of Central 

Excise, Shillong -793001. 

Sri 	Rupnath 	Pegu, 	Asstt. 

Commissioner, Dibrugarh. 

A,-,,A2)'- 6~ ~O 01  .4  , 
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7. 	Sri Chalau Hauzel, 	Asstt. 

Commissioner, Imphal. 

RESPONDENTS 

DETAILS OF APPLICATION 

PARTICULARS OF THE ORDER(S) AGAINST WHICH THE 
APPLICATION IS MADE: 

The present application is directed against the 

promotion order dated 16.10.09 and posting order dated 

10.11.98 issued by the respondents. 

JURISDICTION OF THE TRIBUNAL: 

The applicant declares that the subject matter of the 

instant application is well within the jurisdiction of the 

Hon'ble Tribunal. 

LIMITATION: 

The applicant further declares that, the application is 

within the limitation period prescribed under Section 21 of 

the Administrative Tribunals Act, 1985. 

FACTS OF THE CASE: 

4.1 	'That the applicant is a citizen of India and a 

permanent resident of Shillong, Meghalaya and as such he is 

entitled to all the rights, protections and privileges as 

guaranteed under the constitution of India and the laws 

framed there under. 

4.2. 	That the applicant belongs to the scheduled Tribe 

community i.e. Khasi Community (in short ST) and is 

presently working as Superintendent Central Excise and is 

posted at Shillong, Meghalaya. 

4.3. 	That 	the applicant while was working as 

Superintendent in the Commissionerate, Central Excise, 

Shillong, the respondents issued a communication dated 

03.05.01 by which the seniority list of Superintendent as 

2 
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on 01.05.2001 was circulated. In the said seniority list 

the name of the applicant appeared at Si. No 74 indicating 

him to be Schedule Tribe (S.T.). 

A copy of the said seniority list dated 

03.05.2001 is annexed herewith and 

marked as ANNEXURE- 1. 

	

4.4 	That the ST status relating to the applicant was 

never a dispute and at the time of his initial appointment 

the applicant indicated him to be a ST candidate belonging 

to khasi Community. The Ministry of Finance Department of 

Revenue, vide communication dated 03.01.2002, issued the 

All India Seniority list of the Superintendents in Central 

Excise and in the said seniority list the name of the 

applicant appeared at Si. No 363 indicating him to be an ST 

candidate. In the said seniority list the names of the 6" 

and 7th  respondent appeared at serial no. 367 and 373 

respectively. 

A copy of the said seniority list dated 

03.01.2002 is annexed herewith and 

marked as NNEXURE- 2. 

	

4.5 	That the applicant begs to state that the 

respondents thereafter have issued a draft seniority list 

of Superintendent as on 01.06.2009 and the seniority 

position of the applicant has been shown at serial No. 19 

in the list. In the said draft seniority list also the 

applicant has been shown to be ST. It is noteworthy to 

mention 'here that the names of' the 6th  and 7th  respondent 

(Mr. Rupnath Pegu and Mr. C. Hauzel have been shown at 

serial No. 22 and 25 respectively. 

A copy of the seniority list as on 

01.06.09' is annexed herewith and marked 

as NNEXURE- 3. 

	

4.6 	That the applicant was due for promotion to the 

post of Assistant Commissioner and in the mean time Board 

issued a letter dated 06.07.09 calling for the ACRs of 5 

(five) Superintendents (ST), Central Excise belonging to 
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the SC & ST community namely Sri N.0 Patra, Sri Biren Ch. 

Patir, Sri R.N.Pegu (6th respondent), Sri C. Hauzel (7th 

respondent) and Sri T.M.Hartlong for considerati,on of their 

cases for promotion to the post of Assistant Commissioner 

Central Excise. As stated above the respondent no. 6 (ST) 

and 7 (ST) are all along junior to the applicant and the 

official respondents superseding the claim of the applicant 

has considered their cases. It is stated that the applicant 

is due for such promotion and there is no departmental or 

criminal including vigilance cases pending against him. The 

applicant enquired about the cause for non-consideration of 

his case for such promotion but the respondents remained 

salient on the issue. 

That the applicant in spite of his best effort 

could not collect the letter issued by the Board dated 

6.7.09 and as such craves leave of the Hon'ble Court for a 

direction towards the respondents for production of the 

same at the time of hearing of the case. 

4.7 	That the applicant could come to know that the 

latest All India seniority list issued by the respondents 

is defective as the same does not reflect the applicant as 

Schedule Tribe candidate. The Schedule Tribe status of the 

applicant and the seniority position of the applicant vis-

à-vis the private respondent No. 6 and 7 were not in 

dispute at any point of time and as such the respondents 

have illegally deprived him of his legitimate right of 

getting consideration for promotion to the post of 

Assistant Commissioner, whereas juniors to him have been 

favored with such consideration. 

That the applicant has downloaded a copy of the 

latest All India seniority list of Superintendent of 

Central Excise from internet and he found that his name 

appeared at Sl. No 377 but against his name there is no 

indication of his status as a member of ST community. At 

the same time the names of the private respondents No 6 and 

7 has been shown at Si Nos. 381 and 387 respectively 

showing them to be members of ST community. 

/tat 	oaJ+r? 
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ANNEXURE- 4. 
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1 seniority list is 

and 	marked 	as 

4.8 	That the applicant made several attempts to get 

the redressal of his aforesaid grievances but same yielded 

no result in positive. The respondents ignoring his 

requests issued the impugned order dated 16.10.09 promoting 

the private respondents No. 6 and 7 (juniors to the 

applicant), to the Grade of Assistant Commissioner (Ad-

hoc)'. Pursuant to the aforesaid order of promotion the 

official respondents have issued another order dated 

10.11.09 posting the private respondents No. 6 and 7 in 

their respective places as Asstt. Commissioners. 

Copies of the orders dated 16.10.09 and 

10.11.09 are annexed herewith and 

marked as ANNEXURE- 5 & 6. 

4.9 	That the applicant being aggrieved by the 

aforesaid action on the part of the respondents preferred a 

representation dated 20.10.09 praying for his promotion to 

the grade of Assistant Commissioner as has been granted to 

his juniors. The representation dated 20.10.09 filed by the 

applicant has been forwarded by the Commissioner, Central 

Excise,. Shillong to the. Under Secretary, Central Board of 

Excise and Customs, New Delhi vide letter dated 22.10.09 

indicating the fact that the applicant has been deprived of 

his legitimate claim of consideration and promotion to the 

grade of Assistant Commissioner. It is stated that the 

Commissioner in his forwarding letter has also enclosed the 

relevant records viz, the dr.aft seniority list as on 

01.08.09, all India seniority list dated 3.1.02, vigilance 

clearance certificate and the initial bio data submitted by 

the applicant pursuant to which he was appointed under the 

respondents. From the seniority lists it is clear that the 

applicant is senior to the private respondents and from the 

initial bio data submitted by him and also from the 

aforesaid seniority . lists it is clear that he belongs to 

the ST community. 

Axe,'X-06't °ceoj7 
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Copies of the representations dated 

20.10.09 and the forwarding letter 

dated 22.10.09 are annexed herewith and 

marked as .NEXURE- 7 & 8. 

	

4.10 	That the applicant begs to state that the 

Commissioner in the forwarding letter dated 22.10.09 

admitted the fact that the applicant is due for promotion 

to the grade of Assistant Commissioner Central Excise and 

he is senior to the private respondent No. 6 and 7. The 

forwardin.g letter has been received by the higher 

authorities of the respondents but as on date nothing has 

been done so far in the matter. It is stated that the 

respondents have committed serious illegality depriving the 

applicant from his legitimate claim of promotion and in 

such an eventuality his entire service career will be 

jeopardized. It is also stated that though the impugned 

promotion order has been issued as ad-hoc but the same will 

be regularized from the date of the ad-hoc promotions. In 

fact under the respondents there are several such instances 

of such promotion. 

	

4.11 	That in view of the aforesaid facts and 

circumstances of the case the respondents by issuing the 

impugned orders has violated the settled principles of law 

and hence the present case is a fit case wherein the Hon'ble 

Tribunal may be pleased to pass an interim order granting 

liberty to the respondents to re-caste the seniority of the 

applicant vis-à-vis the Respondent No. 6 and 7 during the 

pendency of the present original application and to grant 

him the promotion to the grade of Assistant Commissioner 

Central Excise w.e.f. 16.10.09 as has been granted to the 

respondents Nos. 6 and 7. The applicant has made out a prima 

facie case of illegality and arbitrariness on the part of 

the respondents. The balance of convenience lies in favour 

of the applicant for such an interim order. He would also 

suffer irreparable loss and injury if the interim order 

sought for is not passed by the Hon'ble Tribunal. 
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4.12 	That the applicant demanded justice from the 

respondents which has been denied to him. 

4.13 	That the applicant has no other alternative or 

any other efficacious remedy and the remedy sought for, if 

granted, shall be adequate, just and proper. 

4.14 	That the applicant files this application 

bonafide for securing the ends of justice. 

5. GROUNDS FOR RELIEF(S) WITH LEGAL PRO VISIONS:- 
5.1 Because the respondents have issued the impugned 

orders dated 16.10.09 and 10.11.09 is gross violation of 

Article 14, 16 and 21 of the Constitution of India and 

hence are liable to be set aside and quashed. 

5.2 Because although the applicant was well within the 

zone of consideration for promotion to the post of 

Assistant Commissioner, 	Central Excise, 	however the 

respondents committing serious illegality did not 

considered the case of the applicant and issued the 

impugned order dated 16.10.09 and 10.11.09 • promoting the 

respondent No. 6 and 7 who are all along much junior to the 

applicant in the seniority list. Hence, the action on the 

part of the respondent is illegal, arbitrary and 

discriminatory and incurs interference of this Hon'ble 

Tribunal. 

5.3 Because the respondents have deprived the applicant of 

his right to get considered for promotion to the post of 

Assistant Commissioner, Central Excise. The respondents 

ignoring the claim of the applicant promoted and posted the 

respondent no. 6 and 7 by the impugned order dated 16.10.09 

and 10.11.09 who are all along juniors to the applicant in 

the Zonal as well all India seniority list. Hence, the 

impugned orders are issued in gross violation of Article 14 

and 16 of the Constitution of India depriving the applicant 

Aexolx-a& 4; 
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from his legitimate claim of getting considered for 

promotion and are liable to be set aside and quashed. 

5.4 Because the applicant is all along an ST candidate 

from his initial appointment which is not at all disputed 

at any point of time. In the seniority list published on 

Zonal basis the applicant was shown to be as ST. However, 

in the all India seniority list published the applicant has 

not been shown as ST candidate and the respondents 

purposefully, arbitrarily and whimsically wiped out the ST 

status of the applicant from the all India seniority list 

only with the sole purpose to facilitate the private 

respondents. Hence, the action of the respondents towards 

not considering the case of the applicant for promotion to 

the post of Assistant Commissioner, Central Excise and 

promoting the respondent No. 6 and 7 negating the case of 

the applicant is arbitrary and is contrary to the settled 

law laid down by the Apex Court in this regard and is 

liable to be set aside and quashed. 

5.5 Because from the narration of facts it is clear that 

the respondents deprived the applicant from getting 

considered for promotion and in such an eventuality the 

respondents by deleting his ST status from the all India 

seniority list and negating his claim for promotion made an 

attempt to jeopardize is service life and deprived him from 

his legitimate claim of promotion in an arbitrary manner. 

Hence the impugned order dated 16.10.09 and 10.11.09 are 

violative of the Constitutional mandate and law laid down 

by the Apex Court in this regard and are liable to be set 

aside and quashed. 

The applicant craves leave of the Hon'ble Court to 

advance more grounds both legal and factual at the time of 

hearing of this case. 

6. DETAILS OF THE REMEDIES EXHAUSTED: 

That the applicant declares that he has exhausted all the 

remedies available to him and there is no alternative 

remedy available to him. 
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7. MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY OTHER 
COURT: 

The applicant further declares that he has not filed any 

application, writ petition or suit regarding the grievances 

in respect of which this application is made, before any 

other court or any other bench of the Tribunal or any other 

authority nor any such application, writ petition or suit 

is pending before any of them. 

8. 	RELIEF(S) SOUGHT FOR: 
8.1 To Quash and set aside the impugned order dated 

16.10.09 and 10.11.09 and grant all the consequential 

service benefits. 

8.2 To direct the respondents to promote the applicant 

w.e.f. 16.10.09 notionally. 

8.3 Cost of the application. 

8.4 pass any such order/orders as Your Lordships may deem 

fit and proper. 

9. INTERIM ORDER PAYED FOR: 

Direct the respondents to consider the recasting Of 

seniority of the applicant vis-à-vis the Respondent No. 6 

and 7 during the pendency of the present original 

application and to grant him the promotion to the grade of 

Assistant Commissioner Central Excise w.e.f. 16.10.09 as 

has been granted to the respondents Nos. 6 and 7. 

10. 	The application is filed through Advocates. 

11. PARTICULARS OF THE IPO: 

IPO No. 	: 	? 7 

Date of Issue 	: 

Issued from 	: 	£.# u 
Payable at 	: 	Guwahati 

12. LIST OF ENCLOSURES: 
As stated in the Index. 	.. . Verification 

cJ1 
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I, Sri Alexander Lywait, aged about 54 years, Son of late 

A. C. Das, Superintendent, resident of Laitumukhra, 

Shillong- 3, do hereby solemnly affirm and verify that the 

statements made in the accompanying application in 

paragraphs 4.1, 4.2, 4.4, 4.10, 411 and 4.12 are true to 

my knowledge, those made in paragraphs 4.3, 4.4, 4.5, 4.7, 

4.8 and 4.9 being matters of records are true to my 

information derived there from and the grounds urged are as 

per legal advice. I have not suppressed any material fact. 

And I sign this verification on this the 3rd  day of 

December, 2009 at Guwahati. 

a4lh)L 

APPLICANT 
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GOVEP11ET OF ItTDIA 

E COMMISSIONER OF CENTRM EXCISE OFFICE OF TH 
SHILIOW 	- 793 001 

'e  

C1!3115/UT!/92/ 
( \ 	_) 	Dated - 

1/ 
10 

The AssistOnt Commissioner, 
Cent vol &dse Division, 

Ced ------------ 

The 	 CommiSSiOne?, 
Customs DiV,sIOfl, 	 - 	

DEC 2009 

The rnchin-Charget 	
GuWahati Bench 

-------Branch of uqrs.Office. 

Shillong. 

The superintendents 
Shillong Law Cell, 
Office of the  Commissioner of Central Excise, 

Caict/UP 
M.S. Thülding, 5* Floor, 
15/1/, Strand Road, 
Kolkat - 700 001. 

Subject' Seniority List of GrouP'8' Superintendent as on 01.05.2001 of Central 

Excise & Customs co,n,t,isSiOflerate, Shullong - 
Circulation thereof. 

Consequent to the Judgement dated 05.09.95 pronounced by the Hon'ble CAT, 

cuwahati in Q.A.NO.24 
1/91 and the Board's approval for implementation 

0 , 1 unicated vkfe F.NO.A.23018/3/97AL dated 17.11.97. an integrated 
SenioritY 

List of superintendent was circulated to all concerned vide this office C.No. 

IL 
34)5/ET.!/92/30'83 566 dated 22.3.200!. RepreSefltatt0fls/0bJti0i'lS 

if any, had 

been Invited against the integrated Seniority List. Some representations have been 

received and have been axa,nined carefully. These representati s are given below in on  

brief lonwItl reasons. if any, for grounds of dispo5l. 

!I) 	
Sonic of the representations have contended that their dates of joinifl9 as 

Inspectors 
shpuld be the basis for fixing their Seniority. The principle laid 

tiown 
in OOP&TS O.M. dated 7.2.86' have been followed. Therefore, 

the 

representations for fixing seniority with refereflc to the date of joining is 

incbrret't and hence not tenable. 

'11) 	p presefltati05 have been received from officers, who have benefitted by 

way of 
date of promotion in the integrated seniority list, that they should be 

appropriatelY placed in the A.!! India Seniority List with retrosPective benefit 
of promnotivfl to Group 'A' post In the year i997-98 as enjoyed by their 
hatd-,,iateS. This issue will be taken up with the MinistrY for extending all 

consca.ueflhiaf benefits, as permissible 

NA 
. 

C-V-61~ 

B A 
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Sone represenrarjo5 have Contended that there were no 
Promotions were given to the grade of Superintendent during the re 
Period and hence such, officers should not be given seniority in the inn, ado

'Pted in the integrated Seniority U. This contention is not COrrect prwr,ot ions were given against vacancies 

(IV 

 

Some represenratjo5 have 'nentioned that there have been mistakes in 
showing their dt of birth and actual status under Col.3 and 

ccl. 8 of the integrated seniority list. These mistakes have been taken care of and 
necessap corrections have been mache in the Seniority List. These mistakes have crept in 

due to the fact that earlier niori Usts pub/IS lied Since their 
carried these uhistakes and the concerned officers have not represented for necessa. corrections 

V) 	
Repiesentatjo,;s have also been received 

fro,i, the Superintendents proluored/appointed as 
on Ol. 04 .95,regarojng their placements in the 

late qrare Seniority List. The revised senior/tv list of "specrors (now 
SrIperif;te,,deflt) which, was circulated to all concerned vide office C.No. 11(34) 1/ET. 1/96/289

68.29010(4) dated 13.07.98 had been recas ted in terms of Hon 'ble CAT Guwahati's order dated 
05.09.95 and representations if any, had been invited from all 

concerned against the revised seniority of 1
nspectors (flow Superintendent) All representations received against the 

revised seniority list dated 13.07 98f Inspectors (now Superintendetits) had 
beer, Considered individually on merit in the past and disposed 

of by the Cadre controlling Authority. The review oc, for promotion to the grade of Superintendents was Conducted strictly as per the revised senjorj list 
of Inspectors (now 

Superintendents) Hence their would be no ground for 
p!acefljent in the integrated seniority list on any other Criteria other than the 
rev,sech seniority list of Inspectors (now Superintendents) 

in view of 
the above, all the representations received against the integrated Se';iorjt%' List are hereby disposed of. 

A copy of the Final Seniority List of Superintendents is enclosed for c cu/at/on to all (he COP1C€rneul officers 

End0:. As_abqv 
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Cop forwarded fir informat ion & necessary action to :- 

I 	Smut. Charusheela Sohoni, Joint Secretary (4d,nn.) Central Board of Excise & 
North, Block, New Delhi - 02. The letter C.No. ll(34)5/y,/g2I 30835.66 dated 22.03.2001 may please be referred to. 

2. 	
The Chief Commissioner (EZ), Customs & Central Excise, 151I, Strand Road, Kolkata 	700001 .  

3 	
The Zonal Director, Narcotics Control Bureau. Eastern Zonal Unit, 412, 
Karaya Road, Kollcata.700017 Copy mnean' for the Concerned 
cnclod for delivery 	 officer is  



: 

/ 	 I 

The 'ddj(jonal Director. Directorate of Revenue l'itellige,,ce 
Unj, 8, Ho Chi Mini, Soranj, 2 Flaor. Kolkata 700 071. 

copy con-erned officer is enclosed for delivery.  

TheAddjtjona/ 4$sistant Director. Directorate of O.& M. 
C'en(ra/ Excise, 40518 Deep Sikha 	 Services Customs & 

 Building, Rajendra Place. New Del/if 1,1
0008. Copy meant for the concerned officer is enclosed for delivery.  

The Deputy Director. (AS), Direc(orater of Preven(je Operations Zouc/ Unit. 
44. Park Street, 2" Floor, Kolkata - 16. Copy meant for (lie concerned Officer is edc(osed for delivery.  

The 0epu4 COmi,, iss loner (Airport), 
Sa/jar International Airport, Sahar, Mu17baj99 

 C'opv meant for time concernod officer is enclosed for delivery. 

Time Deputy Director. NACEN (ER), P-27, CIT Sche,,,e VIll(M Bidisannagar 
Poad Kofkata 700 067. Copy meant for (lie concerned officer is enclosed for dellv'ry. 

rime fieputv Director of Inspection (Admnn ), Directorate General of inspection Custo,i,s & Central Excise. '0' Block, I. P. BIsawan I. P. Estate, New Delhi - 
2. Copy mnea,m( for the concerned offiJ is enclosed for delivery, 

74pe Zonal Director, Narcotics Control BurEau, Varanasi Zona! Unit, S. - 
18/38. Taksa/ Lalit Behari Sen Marg. Pate! Nagar. Varanasi - 221022. Copy 
'nearu for (lie concerned officer is enclosed for delivery.  
The Deputy Director, Directorate General of inspection Custo,;5 & Central Excise,. '0' Shape Building, I. P.  Estate, New Delhi - 2. Copy meant for the concejned officer is enclosed for delivery. 

	

12 	
The Deputy Developme Commissioner, Noida Export Processing Zone. 
Noid - 201.305. Copy meant for (lie concerned officer is enclosed for delivery. 

	

13. 	
The Assistant Registrar. Customs. Excise & Gold COntrol Appelate Tribunal. E. R. 

Bench. Bamboo Villa, 169.A.JC Bose Road, Kolkata - 700014. Copy 
Fmiean( for rime concerned officer is enclosed for delivery. 

	

t4• 	The Compppissjoner Customs NER. Shillong. 

	

15, 	flgp Additional commissioner (Tech.), Central Excise, Shillong. 

	

16 	Time Oy.Mssrt. Commissioner of Central Excise /Customs Divn. 
Cop}' meant for the concerned officer's) is/are e';cIopd for delivery. 

	

17. 	The CAO/PAQ of Hqrs. Office. S!iillong. 

	

.J< 	
, 	 for contip! lance 

ACCOt5 I & ll/FT! & ll/confdl Br./Cl(j.cu,flVlG Br. of Hqrs. Office, Shillong. 

The Genera! Secretary, Group 'B'Executjye Officers'Assocjatjon customs & 
Central Excise, Shsillong. 

G140,: .d File 

0 
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ADDITIONAL COMMIS IONER( P&V) 
CENTRAL UXCISE & CUSTOMS 

SHILLON6. 
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- 05 	_k 	. 	o 	08 	 09 03 

o1.o3.562an79..0.'2....'_.2.LY2_ 	 .t. 
1 07 043 	1 	29 	I.5ô 	:?:2 2 ....... ?.9?? 	. -..................................-- 	. 

19,04.S 	I C2.O82 	.137 	0208.82 	2"09J 	OP 

	

o 	 270 
 r 

23 	0 	01 lOi ' 	' lOcO 	064 	D 

	

19 	.810701 011031 	231080 	2909 	- 	I 

	

25 11.44 	28.10.70 	ThI 10.1 	29.10.80 	2906.94 T 	PR 	- 

	

20.PL57 	.J:Pt_- 	0L122 .... 	 .22.9.°.. 	......... 

	

01.01.55 	 •ia.i_ 	 DR 

25.12.54 1 08.04.81 	01.12.82 	08.04.8; 	29.06.94 
 

E

16.06.55 10.06.81 01.12.82 10.06.81 29.06.4 DR 
g2.CLI.L 23.05.81 01.12.80 23.05.81 29.06.94 DR 
11.06.55 30.03.81 01.12.82 30.03.81 29.Oo.94 i DR 

I 12.04.55 09.06.81 05.03.86 09.06.81 29.06.94 I DR 

	

j-  27.12.54 J 30.03.8113.03.86 	30.03.31 	29.06.94 	DR  

	

j 0.04.5Q  i_?L23.L_ 	j_L9J..... 	 . 
0L04.56 1 30.03.81 	19,03.86 J 30.03.81 J 29.06.94 	DR 

2O.1L4J 27.03.81 	19.03.86 	27.03.81 	29.06.94 	DR 	i 

	

01 0355 , 130481 L? 0686 	13 	 DR 

24.02 

	

01.03.59 	05.07.82 J 13.05.87 	05.07.82 	29,06.94 	DR  

	

05.09.51 	30.03.81 j 07.06.86 	30.03.81 	05.06.95 	DR 

	

02.02.56 	01.04.82 	07.06.86 	01 .04.82 	05.06.95 	DR 

	

05.06.56 	19.01.82 	29.11.86 	19.01.82 	05.06.95 	DR 

	

0 1.09.57 	02.09.82 	29.11.86 .. 	02.09.82 	 DR 

	

25.03.54 	07.11.75 	01.12.82 	06.11.82 	O5.95 	PR 

	

60156 	062 	2911j_0Q882 	0502 	DR 	 J 

	

26.12.53 	18.02.76 	01.12.82 	16.11.82 	05.06.95 	PR  

	

01.09.54 	19.01 	13.05.87 	19.01.82 	05.06.95 	DR  

	

30.04.58 	16.03.82 	27.04.87 	16.03.82 	08.12.95 	DR  

	

08.05.53 	09.02.76 	01.12.82 	16.11.82 	08..12.95 	PR 

	

204.87 1T 0812.95 	DR 

	

11.58 	097 	04.87 	, 06.07 	0&! .  

	

13.10.59 	26.03.82 	27.04.87 	26.03.82 1 08.12.95 	OR 

oT : :l11.E62.1 1. 2009 

Guwalhati 8ench 



1 

) 	 :i_ -1_i- 	04 	 05 	 : 	07 	08 	 09 

,TBSc 	 - '_ 2iI 	190182 	270487 	190182 	081_ 	Qp 

uDebMSc _ 	 010357 	0I082 	270487 	PL82 	08 295 : 	 •- - - - 

/,'Fukan M ,c 	 O 035o ' 260282 	270487 	260282 	08 1295 	DR 

	

[6i2 	2iO26 	0] 1282 	61182 	O829b 	PR 

4rrBrahrnafS1)1iSC 	 12082 i 1305V 	120782 	ffl 	' 	DR 
1ffi2 	4i 	: 	 - 

jaIch DsJc1BA(HL_ 	01 0156 	250177 	0282 - 1611 82 	08 1295_1 

Chok1ab9tyJ3q 	 100758 - 2801 82_1 2/0487 	280182 	2) 039b - 	 I 

	

- 	- 	201257 	01 	82 	 - 	 1_ 2103961 	DR 

	

jiRr5harri'RB_A -- - 	- 010360 	260282 	29047 	260282 	290996 1 

	

439j B Bhaftac jee B.A. 006 56 	200276 	01 1282 - 161162 	29 09 96 L 

4 140.AKSa!kO±. 	 -- 	 0)0,59 	2208 L29248  _?2 0J22P22J - 
141 	

2908L 	22W 	290996 	 - 

42 AmarUn9fSIng _ 	04JLL 	20Qj 	1305 	0 . 	290990 	DR 

143 B.K.Bauhin jSTJ BSc 	 081 o1 170382 	I3LJ 	 22L 
14 - Padrneshwaf Pe 	ST1Bc - 	310)56 	080482 	13 05 87 J 080482 	29 09 96J DR 1 

145 	 _Q1PL 	9a'L° 	011282 	16 	21067J 	R 

146 1 	eshMahf9 85c(H) - 	 0101 56 	120983 	130587 	- )Q983 	2107I 	DR 

147 PSPurkayg9 	
2482 	0o 	EDR 

148 Ms PurabiDp9 	 0)1254QjiL 	0l 128 	 16 JL 
149 Smt R . M.Shabo 	(D_j!jc -- 	 44 	05071 	01 1282 - 	16fl82 	21 06 97 J PR

PR 
150 SochdraOthD2 5  JSCLBA 	 02s2q27 '0)1282 	23098) 

1a_ Kr SharrnaBSC 	 JOl 035 	1404821 1305871 140482 	L6L2 	l DR 	I 

L? Rathindroah 	 - 	0oH54 l_003& 	011282 	161182 	60198 	PR 

153 NabarBarUC(sILSc_ 	 290)82 	3Q58729LQ_ 	160398 	DR 

154. 	Achinta Kr. Sonowal (SI). B.A. 	J Cl.) 1.54 	05.02.82 	13.05.87 	05,02.82 	16.03.98 	DR 

55 _19anKr Kcr BA 	 011149 	050674 	011282 	161182 	200698 	PR 	 - 

1 	 L2Lj-Q20.06 

157 siJD ___2.Q12_ 040)82 - 1305871 	 J 20 06 98_ DR 

138 MMNeoTLBCO. 	- 	 1S6L 0204 	130 9 	200698 

159 	! .P92Y (Sc) c 	- I_3L 20Q2 	1_J O587J 20 02 82L 229 ?Q_ _P 
160 	

0Li282L1oH 2 	20 2Q 
Lol ,2PcJ 	 2JQZ_1 1593_7 	I 0112 	161)82 - 200698 	P 

_pLQ8_L)282 	130587 L!072 	I51200 I Q 
DEC2009 

, 	 GuwahatBth 
11 
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16 -3  
01 	 02 	 03 05 	06 Q7 0  °Yne BE, BA 	1252 	1304 4 	Cl 1282 	1182 	' 5 l2QO0 	PP 161 	L'ebrcra Mhar () M 	 2009.58 	 o P1 	503 	i' 2Co0 rn Dohl,n () 	 180356 	020382 	130587 	2 03 82 	5122000 	OP lo ; 	JDamry 	BSc 	 01 01 58 	120782 j 130587 	120782 	' 5 000 	OP Io 	L Haufertarn (ST)P 	 241246 	0103 7 1 	0M282 	1l82 I 	 I 	PP I8 	Jyotish Ch Ua (SL) A 	 01-1252 0 1 -12,812 	16 	82 	151 22000 	I R Beli Pcn Da 	PU 	 202 53 	2306 	010583 	iSO, 8J 	51 22000 	PR 

17Q 	
Debnjyoti 	hr BCO' 	 010954 	010674 	01 1252 	loll 5 	003 200 Dipak Roy Chdr 	 2i3737 	010782 	130537 	010782 J 30032901 	DR SanfafluKumar ChoUa B.SC.tH) 	- 	01.03.57 	29.07.82 	3.0587 	9.07,82 	. 30.03.200 	DR 173 FoLudd,akIsc 	 01035 	010982 	13058 1 	0093 	3003ôj 	DR 174 jHOrlpadc 8r 	 01945 	200374 	 lo1i 	P032ooi 75 IrUrnUdchDC 	- 	 180153 	050782 	130587 	

.
050782 	300326l 	DR I 17ó 4Bedc 1Sh 	

J0356 _03 04 82 	130537 	030482' 3O03 	OP I 1?7Muk 	 ...L.p. 	ilo88i 13.0537 	1I.0.82 	30Q3,2QOi 	DR 
r 178.  --crendra 	 ... I OLH.49 	22.0117 	0112.8? j 	26.iJ82 	30.03,20piI 

Centr1 
th nfk 

'8DEC2:; 

GuwahaU 8ench 
WT3 



F.No.A230181 4 I2001-Ad.ilB. 
GOVEPMMENT OF INDiA 
MINISTRYOF FINANCE 

DEPARTMENT OF REVENUE 

To 

uI 	rfltesibner of CntralECiSeL1 
I 

k•- 	(tCadr ontxllingCcmm1ssIonetfes) 

Subject :- Draft all India Seniority Ust of Superintendents, of Central 
E*is4ç Grbup B' prdtn*töd tpoIntad 'n 11 193 to 
31124$S7. ' I j 

1 
 

4 	- 	 • 

.1 am dwacted to ay thetthêtIraftiIt 1dia eñiblit of' 
Superintendents of Central Excise, Group 'B' promoted i appointed on 
1.1.1993t3$4997h3 bobh pirèd brittftb bash of 
Commiassoflerates seniority lists of these officers obtained from the Osdra 
conttôfling Coiuui5sionerates sQ over India. 
•'Ii11'1t 1 	( 

42 uested that the enclosed draft senionty Irat of these offirer!3 may 
be Od with reference to recOrds In your office to ensure thdt 

)4lLeuperintondont of Central Exse, Group 'B' prnmd I. 
appointed on 111993 to 31 12 1997 who are rn service have teen 

------- ----..A,....i 	 in 

	

Ull.UQ?U Hi UIU III. III L.UV JIdIIi UI WI)' 'JfIt. 	IIG 

thsaidlist, a self contained reference indidtin irtei.eliã name, 
tepU, c!ate4 	 Ps Supedntsddent. 

4in çeular,cadre sfrenth date of appoinWwnt tD the 
çlor grade, rwmely Inspector of er1raIkcis. 'and hs- t4i e 
s4it1ri1to cadre may be furnished immediately f* inciu4n o •  

• 	 tt11(i l$t 	 - 	. 	- 	- 

lritei-so seniority ci th officers omeonthe cadre of'oL1r 
'Commissioneratos is as per their inter-se seniority position in the 

'1-ne1.spropJdforprornotjontôthegrUdeof Super1ntendetof 

	

',"Pe, Group'B' from time to time, 	éxcet 
tp&1Miidrns of Central Exiae recruited directly by UPSC, 

TWI 

coñtd._21- 

4 

O DEC2O9 

Guwahafj Bench 

	

---f: 	' 



Central AdrninyeTppbu 
** V9T.frcc rmrz 

8 DEC 2O99 
-2-i- 

'Guwahati Bench 

V. 

: 	 ! 

ib j ' 4 

(II!) the psrticulers wzown against the officers are corrct In all 
respects InclUding entsy rcigardlng "SC" or sr,  and that no 
..spch. ientry ho.been•nade egaln8t tfse who do not biIorg to 
these communIUes. 

3. t may be seen from 1the .erXIosed seniority list that coitaln columns In 
respect of certain Officers have been left blank for want of required 
information from yourQommissf6nerate.. ft Isrequsted that required 
infoimatlon In respect of such blank columns may be furnished to the Board. 

'It 	sqi$ed 	 sercrij list may be 
circulated Immediatofy tnonst the officert cUmd förtherIrforttIon 
ndepcpsentations,if anyrcoived maybó4o*irdod wllh your detailed 

commons thereon alongwith photo-copies reevrt orders or écettiflcate 
may be rendered that no representation has been recolvcd ,so as to roach 

;thtetestby 31.0120027posItiveIy. 
:1 	•. 	' 

5 Tt recelpt9f thl letter may please bakncw1et$çed 

Yoursf ithtufly, 

I 

	

- 	 - 	 . 

(R.M.TFF GH) 
ICER 

	

• 	jpi 	 .:, 	•. 	.. 	.. 	-, 
Co XI(j4)f.I/2OO1 	 'accd 

Copy 	 to. 
1 Th 	 C E/CUtbbrn !vdn 	 ____  
2 The 	 tiI. of fT, 

3ShrJ4C__/'-,:c:  
4 Th e nrn1Seietary,_Qr.Gazetthd- - -rmocAtive of ficei 

A,cation, C1atom3 & . Centra1 Exide, &1onç 

/61-11 

 

I... 	 ,. 	 fl 	
.... 

oF7IcER() 
• 	 SOM & .TRL EX5E 



, 6uwahat Bench - 

DATE OF APPTT. COMMISSIONERAT 
11E OF OFF'LCER/ 

AS SUPDT./ TE OF BIRTH 
DEEMED DATE/ 
DATE OF APPIT. 

S/SHP.1 AS INSPECTOR 

338, 	S.HOHAN LAL MEENA (ST) 311 5/93 VADODARA D.R.  

1/  
• '/ /0 

339 	ASHUTOSH NATH 31/ 	5/93 CHENNAI D.R. 

tO! 	3/01  0 
/ 	/0 

31/ 5/93 BHUBANESWAR D.R. 
AJAY GUPTA' 

1 	1 0 h" 	30/ .5/04 
j 	/0 

A.K.DWIVED1 11 5/ 3 
0/ 0 , 

DELHI  

6/ 	6/65 0/ 
0/0/0 

JOE PAUL MAMPILLY 31/ 	5/93 COCHIN - 	, . 	D.R. 

19/12065 / 	/ 0 
0 

DHIREJ)RA KU&R.(Sc) 31/ 5/93 MUMBAI 	-, D.R. 

14/ 	1/03 
 0 

/ 	/0 

DHRUVAJYOTI ROY 31/ 	5/93 BHUBANESWAR , 

9/ 	1163 	'  0 
j 	/0 

• 	345, 	SHAJI 	JOIIN 	- 31/ 5/3 HYDERABAD . 	p.R. 

10/ 	5f64 
• 

/ 	/ 0 
/ ./0 

V.N,HANGARAJU,IST.i 311-5/93 HUMBAI 	•, R. 

5/ 	2/63 	' 	' . 	/ 	1 	0 - 
/ 	/0 

JAX 	SINOR 	(SC) 	, 31/ 5193 SH1LONG . .. 	D.R. 	-' 

/ 	/0  1 	/ 0 
/0. 

R.G.MEE!4A 	(ST,)... 31.1 	5/93 DELHI 	. i... 	D.R. 

10/ 4/63 / 	/'O 
1.10 

. 

349, 	T.C,DHAVANISHANR 28/ 9/93 VADODARA 

15/ 	I50 	' 	' 1/ 	5/93 - 
9/ 	1/15' 

350. 	P.R. 	ICHCHHABHA•I 	• 2/ 	7/93 VADODAR 

27/11/51  1/ 	6/93 
17/ 	1/75 

.CONT.. PAGE. 	28/- 



28- IIKF 
L NO 	N'tHF OF 01 ITCER/ DATE OF APPTT GOMIIISSIONERATE RE)i 

Di\TE OF BIRTH AS SIJPDT./ 
DEME 	DATE/ 
DATE oF APPTT. 

S/SHRI AS INSPKCTOR - 

J,K.CHHAGANLAL •8/ 	6/93 VADODARA 

1/ 	6/51 1/ 6/93 
15/ 	1/75 

P.B.G.TILAK 15/ 7/93 HYDERABAD 

24/ 	5/54 1/ 6/93 
4/10/78 

353, 	B.DURCIA PRA8AOA RAO 14/ 	7/93 HYDERABAD 

9/ 	7/53 1/ 6/93 
1.5/12/78 

N. .RAHt 	REDDY 9/ 7193 HYDERABAD 

6/10/47 1/ 	6/9, 
13/12/7k 

C.R.K.GROUPARY 2/ 7/93 HYDERABAD 

301 	7/5. 1/ 6/93 
6/10/78 

V.S.R.K.KAf$YAPA 28/ 7/93 HYDERABAD 

12/ 	13/53 1/ 6/93 
6/10/78 	' 

D,V.S.R.L1t'0A MURTIW 22/ 7/93 }1YDERAPAD 

17/12/44 1/ 	6/93 
,29/10/76 

(ç 7/ 6/93 SHILLONG 

31/ 	3/62 / 	/ 0 
25/11/78 

JAGADISH C.DA- 7/ 6/93 SRILONO 

j - 20/11/78 

DRIRENDRA NAiii BORA (SI) 7/6/93 SHILUONG 	.: 

D " 
4/10/78 .f 

(ai) IRFN 	.PATIR (sT) 7 	69g 	- SHILLOiG 	I aUw a hiBricJ 
3/10/78 - 

- (362 	K.C.&ARA 7/ 6/93 S1LNO 

7/46 . / 	/ 0 
27/11/78 

('36 	ALEXANDER L,YWAIT (SI) 7/ 	/93 SHILLONG 

1/ 	2/56 / 	/ 0 
20/ 9/78 

.CONT.PAOE. 29/- 



- 	 ...,.. 

- -? 	 .V'.- 

PIMV 
297 

OF 0FICER/ 	DATE OF APPTT COMP4ISS1ONERArE RNARKS 
OP BIRTH 	 AS BUPDT / 

I 	 DEEMED bATE/ 
WE 	 DATE 0* APPTT 

S/SIIRL. 	 : 	A8IP4SPECTOR 
-------- ----- ---------------------------------- 

	

64. CHA4i)jRR SHULbAI (ST) 	7/ 6/93 	SHILLONO 

	

19/12/49 	 / / 0 
13/11/78 

T,_8S5.K.K.TANEJA 	 7/ 6/93 	SHILLONG 

	

• 	9/ 1/55 	 . 	 / 	/ 	 .-. 
8/ 3/79 

R.CDA 	 7/6/93 	SHILLONq . 	-. 	- - 
1/ 7/44  

	

29/11/78 	 . 

RUPi4ATU PGU (5T 	 7/ 6/93 	SHILLONO  

	

1/ 5/J. • 	..,-.. . 	. 	I 	fO 	 ____ 

PRAnAycju4TI DB - 	 7/ 6/9 	SHILbONQ..L,.. 	- 

	

70/ 1/54 	.....-i.- -i 	 / - c 	 T' 	. 
•1 	OEC2[)99 

	

369 K C 00001 	 7/ 6/3 	SHILIOH0 	( i 1/ 3/45  

	

- 	 3 Ill / 78 

4701 R.CDEY 	.7/ 61.93 	8HiiLONG 2 	M" 
• :- 	 - 	 . 	28/ 3/7 	 . 	-. 

- au. D.CHATTOPADHTAY •.. 	 /6/93- 	- SHILLONG 	
.•- -: 

	

- 	/ 3/59  . 	- 	
- 	251 4/79 	 •, 	-• 	 -. 

37 	AhPARAJ'4 KACHAR '(ST) 	7/ 6/93 	8H1LL0140 -, 2 64 

	

/ 8147 	 - 	• 	/ 	- 	 - 	- 0/ /7 .,. 	• 	. 1 	9 

	

333. CfALAU RAUZELJtST) 	-- 7/..6193 	SHILLONG 1 . 

	

J/ 3/64 	•gy 	
-- 	•/ 	

/tQ 

61 3/O 

	

374 NANI 00PA, SEN (8C) 	7/ 6/93 	SHILLONG 

	

/ 8/e1J 	 '. 	1'• /Q 28 	-. 	- 



30- 

MMISSIONERATE 
E OF BIRTH AS 8UPDT / 

DEHD DATE! 

.%/31AI 
DA1'E OP APPTT 
AS INSPECTOR 

-- ------------------------------------ 
 UNNIKRISHAN V. 301 3/94 COCHIN 12/ 	.i/51 291 6/93 

29/ 8175 

 AUGUSTINE K.J. 29/ 6/93 COCHIN 
25/ 1/52 .1 	/ 	0 

26/ 8/75 
 P.P. HAGANLA 28/ 2/95 VADODARA  27/ 8/49 30/ 6/93 

27/12/72 

 n.J. ANBALAL 016/93 Vifl074RA 7/ 	/61 0/ :0f 0 
• 2j 2/73 

 J.M.HAGWA1j' .2/7193 VAIODARA 4/ 5/50 30-/6/93 
13/1/75 

 P.F. NAVAZKIIAN 	
. O/1l/93 VADODARA 21/ 6/42 0/.6/93 

19/ 9/74 
 F.R, PURSHOTtAj4TAg 31/7/93 VADOLAflf 8/53 aoi 6/93 

2O, i/7 
 LOWL,EAR PRAbIp; R 30/6/93 :j 

18/ 	1/51 0/ 0/0 
17/ 1/75 

385 N N 	NASIR 6/7/93 
30/6/93 

'RODA.RA 

18/ 1/75 -' 	 - 

386 D 	BALWAtfltlAx 3/ 8193 VWODARA 
0/ 6)93  

Gt1twahaliB&nch 
387. R.P.;IATHUBM 7/7/93 VADOPAP.AH 

30f 6/93 
9/1/16 

3884 R.fl. 	NDRAJADAU 5/7/93 VDOOAEA 29/ 8/60 30/ 6/93 
17/1/15 

389, 33.PJd.ABDUt,GAFAR 30/j.,6/93 VA000ARA 
• 0/ 0/ 0 

16/ 1/75 

.CQNT.PA0J2. 	31/- 



No. 
Name & Educational Qualification 	- 

S/Shri .  

-- 	Date of -- 
Birth 

Date of Apptt. 
in Govt. 
service 

• 
 - 

Date of 
confirmation in 
Govt. service 

- - Date 
joinin'g as 
Inspector 

te /Deerned 

date of 
assumption of 

charge. 

Whether 
DR/PR 

As 
Inspector 

Remarks 

01  02 03 04 05 0
_________

6 - 08 09 

 D.K. Majunidar,B.Sc. 21.01.51 27.01.77 28.05.79 27.01.77 DR  

 A.K..Dutta, B.Sc. 01.02.53 2701.77 28.05.79 27.01.77 j.92 DR DR1, Slichar 

T P.K. Singha Choudhury, B.Sc. 01.02.51 20.01.77 01.06.79 28.017 •i9.9 DR  

 I. A. Halim, B.Sc. 07.03.57 27.01.77 01.06.79 27.01.77 DR  

 T. Kar,B.A. 01.1153 29.01.77 0101.80 29.Oi..77 17.09.92 DR  

N.K. Nath, B.Sc. 17.0151 19.09.77 01.0180 19.09.77 19 DR  

 M.K. Bose, B.Sc. 17.10.51 19.07.77 24.11.80 19.07.77 0.9Y DR  

 A.K. Choudhury, BA. 01.06.53 19.09.77 13.12.80 19.09.77 DR  

 Kishoioy Das, BA. 19.03.55 04.10.78 13.12.80 04.10.78 i7.0.9 DR  

 N.C. Patra, (SC), B.Sc. 01.01.54 16.03.79 13.03.86 30.06.81 DR  

 Md. Joynui Abedin, B.Sc. 28.09.53 04.10.78 13.12.80 04.10.78 IfO3.93 DR - 
 A. Bhattacharjee, B.Sc. 01.03.56 25.09.78 13.12.80 25.09.78 i93 DR  

 A. Chatterjee, B.Sc. 	 • 0104.56 04.10.78 13.12.80 04.10.78 12.03.93 OR  

14 P. Sikdar, B.Sc. 24.04.51 12.10.78 13.12.80 12.10.78 12.03.93 DR  

 B.K. Banerjee, B.Sc. 26.02.56 30.09.78 13.12.80 30.09.78 93 DR DR1, New Delhi 

 S. Sharma, M.Sc. 31.03.52 25.11.78 13.12.80 25.11.78 U7.06.93 DR  

 Jagadish Ch. Das-1 BA. 23.06.52 2107.74 13.12.80 20.11.78 07.06.93 PR  

18- •BirenCh. Patir,(ST),BA. - 0_j,2,53 2Q1.76 13.12.80 03i0.78 07.06.93 DR  

 Alexander Lywait, (ST), B.Sc. 0102.56 29.09.78 • 	13.12.80 29.09.78 07.06.93 DR - 
 Chander Shuiiai,(Si)BA,. 19.12.49 13.11.78 -  0104.81 13.11.78 07.06.93 DR  

 K.K . _ineja,M.Sc. 09.0155 08.03.79 0104.81 08.03.79 07.06.93 DR  

 RupnathPegu,(ST),BA,. • 01.05.51 03.10.78 02.04.81 03.10.78 07.06.93 DR  

 PranayKantiDeb,B.Com . 26.0154 12.06.74 13.12.80 24.1178 07.06.93 PR  

 D. Chattopadhyay,MA. 01.03.55 25.04.79 - 10.09.81 25.04.79 07.0693 DR  

 ChalauHauzel,(ST),BA. 01.03.54 06.03.80 0102.82 06.03.80 - 07.06.93 •DR 

 ArunKr.Datta,BA. 27.03.54 27.01.77 010180 27.01.77 27.09.93 DR  

 R.Bhattacharjee,B.Sc. 27.01.53 22.01.77 01.01.80 22.01.77 27.09.93 DR 

 B.G.Mondai,8.Sc. 21.09.52 27.03.79 01.10.81 27.03.79 27.09.93 DR NACEN,Kolkata 

 S.Deb,B.Sc. 15.05.54 07.03.80 0110.81 07.03.80 27.09.93 DR  

 B. Deb,H.S.L.C. 15.1152 23.10.70 -  0110.81 25.10.80 27.09.93 PR  

31 T.M.Hartiong.(ST)B.A. 01.03.56 22.11.79 0112.82 22.1179 = 27.09.93 - DR  
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DEC 2:9 
Guwahati Bench 

irth 	
: 

01. 02 03 04 05 06 08 09 
 - N.C. Singh Singjam, (SC) B.Sc. 01.09.51 07.04.82 29.11.8607.4 DR  

 lapan -Kr. Sarkar, (SC), 8.Sc. 19.04.56 02.08.82 27.04.87 52, 08-82  27 .09.93 DR  

34 N.C. Kataki, B.A. 0&04.50 28.10.80 01.10.81 28.10.8 594 DR  

35. D. Paul, B.Com . 28.1149 28.10.70 01.10.8f 23.10.8 PR  

T MiS: Tyagi, B.Sc. 20.07.57 13.04.81 0t12. - 13.041 Y9 .06.94 DR  

37. J. Acharjeé, B.Sc. 01.0155 30.03.81 01.12 30.03i 9 DR  

38. A.K. Chaturvedi, M.A. 25.12.54 08.04.81 01.12.8 08.04.i 29 .Ub.v4 DR Dy.Commr. Cus. SEZ, Vizag 

39. D .K. Verma, B.Sc. 16.06.55 10.06.81 01.12.8 10.06.81 .06.94 -.  -~-q- DR A . C. Cus SEZ, Vizag. 
40. Susmal Das, B.Sc. 02.01.56 23.05.81 0t12 23.05.81 94 DR DGV1g. New Delhi 

41. K. Neog, B.Com . 11.06.55 30.03.81 01.12.8 30.03.81 .06.94 DR  

42. Jambu Lama, (SI) B.A. 12.04.55 09.06.81 05.03.86 09.06.81 - o6.94 DR  

43. N.G. Barman, (SI), B.Sc. 27.12.54 30.03.81 13.03.86 30.03.81 29 .06.94 DR - 
44. Bapukan Patir,(SI), BA. 30.04.50 27.03.81 13.03.86 27.03.81 94 DR  

45. Rajoo Sonowal, (ST), B.A. 01.04.56 30.03.81 19.03.86 30.03.81 fg. 0 6 94 DR  

46. T. Iuankhanthang, (SI), B.Sc. 01.03.55 13.04.81- 07.06.86 13.04.81 DR  

47. P.S. Das, (SC), B.Corn. 24.02.57 06.02.82 27.04.87 29.06.94 DR  

48. Aswini Kr. Das, (SC), B.Com . 01.03.59 05.07.82 13.05.87 05.07.82 6.94 DR  

49. P.K. Reang, (SI), BA. 05.09.51 30.03.81 07.06.86 30.03.81 05.06.95 DR  

50. P. Debnath, B.Sc. 02.02.56 0104.82 - 07.06.86 0104.82 05.06.95 DR  

51. B . K. Deb,-lI B.Com  05.06.56 - 19.01.82 - 	29.11.86 19.01.82 05.06.95 DR  

52. Jahar Dey, B.A. (H) 01.09.57 02.09.82 29.11.86 02.09.82 06.95 DR  

T D. Bhattacharjee, B.A. 25.03.54 07.11.75 - 	 01.12.82 	- 06.11.82 05.06.95. PR  

54. ArishumanChakraborty,B.Sc. 06.01.56 06.08.82 29.11.86 	_ 
01.12:82_ - 

 - 06.08.82 05.06.95 DR  

55: J.LBhowmick,PiJ: ___________________ 18.02.76 ___ 16.1t82 05:06:95 --PR ----- -- -- -- 
 J.C.Das, -  II(SC)B.Com . 01.09.54 19.01.82 13.05.87 -  19.01.82 05.06.95 DR  

 Arabinda Dutta, B.Sc.(H)  30.04.58 16.03.82 27.04.87 16.03.82 08.12.95 DR Dte of Enforcement,Kolkata 
 S.R.Dhar,BA. 08.05.53 09.02.76 01.12.82 16.1.1.82 08.12.95 PR - 
 D.R. Saha, B.Sc.  02.0157 18.03.82 27.04.87 18.03.82 - 08.12.95 DR  

 R.K.Sarkar, _M.Sc. 30.11.58 06.07.82 27.04.87 -  06.07.82 08..12.95 DR  

 SukantaPas,B.Sc. 13.10.59 26.03.82 27.04.87 	- 26.03.82 08.12.95 DR  

 Srijan Ganguly, B.Sc.  01.08.55 13.02.76 -  01.12.82 -  16.11.82 - 08.12.95 PR  

 SirenSaikia,(SI)B.Sc. 01.12.55 19.01.82 27.04.87 19.0 1.82 08.12.95 DR  

64 SubhrangshuDeb,M.Sc. 

26:12:53 ____ 

01.02.57 0104.82 27.04.87 - 01.04.82 __08.12.95 DR  

 Smt.  N.M.  Phukan, M.Sc.  01.03.56 26.02.82 - 27.04.87 26.02.82 
- 

08.12.95 DR  

 Abhijit Ghosh, B.SC. 03.1152 21.02.76 01.12.82 16.1182 108.12.95 PR  

WT Manoj Kr. Brahma,(SI) M.Sc. 08.02.55 12.07.82 13.05.87 12.07.82 08.12.95 DR 	- 

68. Gopal Ch. Das, (SC) BA(H), LLB 	- 01.0156 - 	25.01.77 01.12.82 16.1182 
- 

08.12.95 PR  

9. Alok Chakraborty, B.Sc. 16.07.58  28.01.82 27.04.87 28.0182 21.03.96 DR 
0. r N.M. Baishya, BA. 20.10.57 0104.82 27.04.87 0104.82 21.03.96 DR 
I R.K. Sharmà, BA. 	 - 01.03.60 26.02.82 29.04.87 	- 26.02.82 29.09.96 DR  

72.  P3. 
Biswajit Bhattacharjee, BA.- F 	30.06.56 20.02.76 01.12.82 PD, Export Promotion, N/Delhi 

 

16.11.82 29.0996 PR 
A.K. Saikia, M.Sc. 01.0159 22.01.82 29,.04.87 22.01.82 -- 29.09.96 DR - - 

FCe VI
-  



.01 02 03 04 05 ______ 08 09 T Dipak Bhattacharjee, B.Sc. 16.0857 22.Oi..82 29.04.87 9.96 DR DG, Vig. Kolkata 
 Amar Kumar Sinha, B.Sc. 04.11.57 20.01.82 13.05.87 01.82 96 DR DGICCE, New Delhi 
 Padmeshwar Pegu, (SI) B.Sc. 31.01.56 08.04.82 13.05.87 08.04.82 96 DR 7T Prya Ram Barua, P.U. 01.02.51 02.11.70 01.12.82 1611. PR 
 Dinesh Mahanta, B.Sc.(H) .01.01.56 12.09.83 1305.87 12.09.83 j97 DR 
 P.S. Purlcayastha,-II, B.Sc. 01.12.56 24.03.82 13.05.87 24.03.82 r97 DR 
 Ms. Purabi Dev Gupta B.A. 01.12.54 06.11.75 01.12.82 16.11.82 i.97 PR 
 Sachindra Nath Das, (SC), BA 	. 01.12.55 06.05.77 01.12.82 23.09.81 i06.97 PR  
 Pranab Kr. Sharma, B.Sc. 01.03.58 14.04.82 13.05.87 14.04.82 i0198 DR 
 Rathindra Bhattacharjee, B.Sc. 06.11.54 0603.74 01.12.82 16.11.82 OL98 PR iT Naba Kr. Barua (SI), B.Sc. 01.01.55 29.01.82 13.05.87 29.01 iO3.98 DR 
 B.B. Saikia, (SI), B.Sc. 12.09.52 31.08.82 13.05.87 0.06.98 DR 
 Srnt. Melicia Syrinah, (SI) MA. 30.03.58 04.01.82 13.05.87 04.01.82 20.06.98 DR  
 M.M. Neog, (SI) B.Com. 01.01.56 02.04.82 13.05.87 02.04.82 20.06.98 OR' 
 D.N. Doley, (SI) B.Com . 30.07.53 20.02.82 13.05.87 20.02.82 20.06.98 DR  
 Shital Ch. Das, (SC) HSLC 02.09.51 12.03.74 01.12.82 16.11.82 20.06.98 PR  
 Gangadhar Das, (SI)  BA 01.08.56 12.07.82 13.05.87 12.07' .15.12.2000 DR 
 Bikash Kr. Saikia, (SI), B.Com . 01.01.57 08.03.82 13.05.87 08.03 23.09.2002 DR 
 Ms. Sayada Jasmine Begum, BA 01.12.52 15.04.74 . 01.12.82 16.11..82 35.12.2000 PR  
 1CN; Dairnari;(SI):B:Sc; 	. - 01:1058 "207.82 13.05.87 12.07.82 15.12.2000 DR 
 Jyotish Ch. Das, (SC) BA 01.12.52 14.11.77 01.12.82 16.1 15.12.2000 PR  
 Beli Ram Das, (SC) PU 12.02.,53 23.06.77 01.08.83 18.07.83 15.12.2000 PR  
 Debojyoti Mishra, B.Com . 0109.54 0106.74 01.12.82 16.11 30.03.2001 PR 
 Dipak Roy Choudhury B.Sc. 21.07.57 0107.82 13.05.87 01.07,82 3.0.03.2001 DR DGCEI, Guwahati 
 Santanu Kumar Chalia, B.Sc.(H) 01.03.57 29.07.82 13.05.87 19.07.82 30.03.2001 DR  
 Faizuddin Fakir, B.Sc. 01.03.58 01.09.82 13.05.87 10.09.82 30.03.2001 DR 

'100. Kumud Ch. Deka, B.Sc. 18.01.58 05.07.82 13.05.87 05.07.82 30.03.2001 DR 
 Beda Präsad Jaishi, B.A. 22.03.56 03.04.82 13.05.87 03.04 30.03.2001 DR  
 Mukul Baruah, B.Sc. 01.02.58 11.08.82 13.05.87 11.08.82 . 	30.03.2001 DR  
 Karendra Ch. Rabha, (SI) BA. 01.11.49 22.0177 0112.82 26.11.82 30.03:2001 PR 
 Jatin Chandra Das (SC), B.Sc. 15.09.51 08.07.83 13,05.87 08.07.83 25.07.2001 DR 
 Chandan Kr. Chanda, B.A. 10.12.55 25.01.77 13.05.87 18.01.82 06.02.2002 DR  
 Chandan Biswas, B.Sc. 24.07.57 01.04.82 13.05.87 01.04.82 06.02.2002 DR  
 Dibakar Choudhury, B.Sc. 07.10.57 09.07.82 13.05.87 09.07.82 06.02.2002 DR 

iö Sudip Kr. Nandi, B.Sc. 	 . 0102.51 07.09.77 01.12.82 16.1t8' '06.02.2002 PR  
 .Smt. Lilyda Shangpliang (SI), BA. 2701.52 03.02.74 01.12.82 16.11 06.02.2002 PR - 
 Pankajlal Slngha, BA 28.01.60 20.06.83 13.05.87 20.06.83 23.09.2002 DR  
 larun Kr. Singha, B. Sc 01.02.57 22.10.83 13.05.87 22.10.83 23.09.2002 DR  
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153. Dipak Kr. Deb, B.SC 16.01.58 06.09.83 13.05.87 06.09.83 ö2002 DR 

it Basudeb Bhatacharjee,M.A 23.02.58 26.09.83 13.05.87 26.09.83 iö9.02 DR  

 . lrnranul Gdni 11.10.56 24.10.83 13.05.87 24.10.83 002 DR  

 
- 

Subhasjsh Guha, B.Corn 03.03.60 06.10.83 i3.05.87 06.10 iö002 DR DGICCE, Kolkata 

 
 

Dilip Kr. Chettri, B.Sc 	. 
Parag Kr. Baruati, B.A. 

01.03.57 
12.10.58 

19.02.83 
10.11.83 

13.05.87 
13.05.87, 

25.05.83 
10.11.83 

0.2002 
ö.2002 DR 

DR  
DGICCE, New Delhi. 

 Ashit Chakraborty,B.Sc 02.01.57 28.09.83 13.05.87 28.09.83 23.09.2002 DR  

 Binayak Bhattacharjee, B.Sc 18.06.58 03.09.83 13.05.87 03.09.83 23.09.2002 DR  

 Ashish Adhikary, B.Sc 28.02.58 09.11.83 13.05.87 09.11.83 i5.2002 DR  

 
Biswendu Dey, M.Sc 
Subir Das, B.Sc (H) 

26.09.56 
01.01.60 

03.10.83 
20.10.83 

13.05.87 
13.05.87 

03.10.83 
20.10.83 

09.2002 
23.09.2002 

DR 
DR DRI, Guwahati 

 Bikash Ch. Nath, B. Sc. 01.12.58 19.03.84 13.05.87 19.03.84 23.09.2002 DR  

 Nihar Ranjan DebRoy, B. A 17.10.58 21.03.84 13.05.87 21.03.84 23.09.2002 DR  

 Bhaskar Kanti Bhattacharjee, B. A 01.04.57 13.10.83 13.05.87 13.10.83 23.09.2002 DR  

 Pannalal Dutta, B. Sc 01.12.59 03.10.83 13.05.87 03.10.83 23.09.2002 DR  

 Gopeswar Ch. Paul, B. A 12.09.59 20.07.84 13.05.87 20.07.84 23.09.2002 DR  

i Ajit Mohan Paul, B. Sc 08.09.59 21.10.83 13.05.87 21.10.83 23.09.2002 DR  

 Mohit Kanti Dey, B. Corn 11.01.58 09.09.83 13.05.87 09.09.83 23.09.2002 DR  

 Mahendra Dutta, B. Sc 01.02.57 07.09.83 13.05.87 07.09.83 23.09.2002 . DR  

-Mrinal Kanti Goswami, B. A .02.01.57. 23.12.83 	. 13.05.87. 	. .23.12.83 23.09.2002 - 	DR  

 Sasanka Sekhar Das, (SC), B. Corn 21.02.53 24.08.83 13.05.87 24.08.83 	. 23.09.2002 DR  

 Md. Muhibur Rahman, B. Sc 01.12.57 21.0181 13.05.87 16.09.83 23.09.2002 DR  

 Ganesh Ch. Deka, B. Sc 01.01.58 26.03.84 13.05.87 26.03.84 23.09.2002 DR  

 Pijush Banerjee, B. Corn 01.01.58 13.01.84 13.05.87 13.01.84 23.09.2002 DR  

 Md. HanifAlam Bora, B. A 25.0157 07.10.83 13.05.87 07.10.83 t23.09.2002 DR  

I Han Pada Roy, B. Sc 06.10.56 29.03.84 29.07.87 29.03.4 23.09.2002 DR  

 Rabindra Kr. Borah 01.01.57 09.12.83 29.07.87 09.12.83 23.09.2002 DR  

 Nijit Kr. Nandi, B. Sc 01.09.59 09.12.83 29.07.87 09.12.83 23.09.2002 DR  

Ii Dharani Borah, B. A 01.01.57 05.12.83 29.07.87 05.12.83 23.09.2002 DR  

 Md. Abdul Muneern, B. Sc,LLB 01.01.57 13.12.83 29.07.87 13.12.83 23.09.2002 DR  

 Prahlad Borborah, B. Sc 01.03.58 10.10.83 29.07.87 . 10.10.83 23.09.2002 DR  

 Rabindra Pathak, (SC), B. A 04.09.60 14.1183 29.07.87 14.11.83 23.09.2002 DR  

 Narendra Ch. Talukdar, (SI), B. A 	. 02.07.51 06.01.84 29.07.87 .06.01.84 23.09.2002 DR  

 Lokhendra Nath Sonowal,(SC),B. Sc 30.10.58 01.10.83 29.07.87 01.10.83 23.09.2002 DR  

ir Jitendra Kr. Saikia, (SI), B. A 0112.54 22.12.83 29.07.87 22.12.83 23.09.2002 DR  

188. Balararn Pegu, (SI), B. Sc 01.07.59 18.11.83 29.07.87 18.11.83 23.09.2002 DR - Mflth/i 

iä_ Ratneswar Doley, (SI),  B. Sc -. 01.02.56 29.11.83 29.07.87 29.1183 2309.2002 DR 

190. Jogesh Sonowal, (SI), B. A 01.03.56 07.09.83 29.07.87 07.09.83 23.09.2002 DR - 
191.. Jane Oscar Marak, (ST), B. A 01.02.56 3110.83 29.07.87 31.10.83 . 23.09.2002 DR  

i Bishnu Ram Boro, (SI), B. A 23.03.57 13.11.83 29.07.87 13.1183 23.09.2002 DR 
 DEC 20 1 

 Ms. Laichangliani Sailo, (SI) 0101.55 20.05.83 29.07.87 0.05.83 23.09.2002 DR _ 
 Danibaro Bhoktiari, (SI), B. A 01.09.59 07.10.83 29.07.87 07 .10.83 23.09.2002 DR . 	I 
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 Paul Peter Kujur, (SI) 05.06.58 08.09.83 29.07.87 08,09.83 I002 

 Ajit Debnath, B. A 31.01.58 07.09.84 29.07.87 07.094 2309.2002 
_nR 

 NACEN, Faridabad 

 Rex Hungyo, (SD 01.06.61 11.06.84 29.07.87 11.06.84 ö9.2002 

 R.K. Darendrajit Singh, B. A 01.01.59 22.03.84 29.07.87 22.03.84 T2002 

 Ranabir Chakraborty, B. Sc 24.02.53 08.0179 05.03.86 05.03.84 23.09.2002 PR  

 Harotosh Kr. Das, B. A 16.05.60 27.10.84 29.07.87 27.10.84. 002 DR - 

 Hareswar Goswami, B.Sc.LLB 01.09.58 28.09.84 29.07.87 28.09.84 3ö2002 DR  

 Sanjoy Kr. Mazumdar, B.Sc. 31.12.58 04.05.84 29.07.87 04.05.84 23.09.2002 DR  

 Dipankar Dey, B.Com . 27.01.53 26.05.71 02.02.81 05.03.84 23.09.2002 PR  

 Buddha Pratim Dutta, B.Sc. 29.03.58 04.07.84 29.07.87 04.07.84 23.09.2002 DR  

 Rajkumar Debendra Singh, B.Sc. 01.02.60 20.03.84 29.07.87 20.03.84 23.09.2002 DR  

 Subir Dutta Choudhury, B.Sc. 02.12.59 17.05.84 29.07.87 17.05.84 23.09.2002 DR DG, Audit, New Delhi 

 Ms. Shibani Bhattaàharjee, P.U. 01.09.55 28.07.76 13.03.86 14.03.84 23.09.2002 PR  

 Rajkumar Surchandra Singh, B.Sc. 01.02.60 14.03.84 29.07.87 14.03.84 23.09.2002 DR  

 Ms. Rita Rani Bhowmick, BA 01.07.57 3107.76 13.03.86 12.03.84 23.09.2002 PR  

 Sivaji Chanda B.Sc. 23.06.60 27.04.84 29.07.87 27.04.84 23.09.2002 DR  

 Abhijit Dey (No.1) B.Sc.(H) 01.02.61 12.06.84 29.07.87 12.06.84 23.09.2002 DR  

 Ratnangshu Chakraborty B.Sc.LLB. 24.12.61 10.08.84 29.07.87 10.08.84 23.09.2002 DR  

 Ms. Champa Shome, BA 03.09.51 26.07.76 19.03.86 19.03.84 202002 PR  

214 Phanidhar Kãkoti 01.12.58 - 	26.04.84 29.07.87 26.04.84--- 23.09.2002 

 Gobindo Nath Kalita B.Sc. (ExS) 01.12.50 24.09.84 29.07.87 24.09.84 23.09.2002 DR  

 Jatindra Mohon Bora, B.Sc. 01.08.60 01.05.84. 29.07.87 01.05:84 23.09.2002 DR  

 Ms. K. Patricia Laloo, (ST) Pu 09.07.56 22.07.76 - 19.03.86 07.03.84 23.09.2002 PR 

 Ashim Roy 21.07.60 28.05.84 29.07.87 28.05.84 23.09.2002 DR  

 PaIIav Lochan Saikia, B.Sc. 03.01.60 23.11.84 29.07.87 23.11.84 23.09.2002 DR 

 Nirmal Kr. Das, (SC), B.Com . 01.05.57 1106.84 29.07.87 23.05.4 23.09.2002 DR . 

 Lobendu Sekhar Das, (SC), MA 01.02.61 07.06.84 29.07.87 0606.84. 23.09.2002 DR  
7 

 Dipen Ch. Bania, (SC) BA(H) 03.04.55 25.04.84 29.07.87 25.04.84 23.09.2002 DR n OEU U 
 Kshitendu Kr. Matakar, (SC) BA 03.03.57 07.05.84 - 	29.07.87 07.0584 23.09.2002 DR 

 L.L. Mate Gangte, (SI) BA(H) 01.03.57 3103.83 01.04.88 31.03.83 23.09.2002 DR  

James Guite, (SI) 	 - 07.11.59 06.02.82 07.10.85 06.02.82 Q8.06.2004 DR 
CLI 

Lalkhoneh Simte (SD BA 01.03.58 18.06.84 01.04.88 18.0684 23.09.2002 DR - 

T Kaizadal, (SD BA 01.03.55 04.07.84 0104.88 0084 23.09.2002 DR I 
228. Jayanta Kr. Pathak, (SC) B.Sc. 25.04.59 25.04.84 0104.88 25.04.84 23.09.2002 DR  

Laltawnhiana, (SI) Matric 01.03.50 07.10.71 02.02.81 16.1184 3.09.2002 PR  

230. GautamCh. Mandal, (SC) BA 11.02.60 13.07.84 0104.88 13.07 23.09.2002 DR  

L Stringsing Nongbet(SI) BA 11.10.58 18.04.84 0104.88 i4.84 23.09.2002 - DR 

 Benu Ranjan Sutradhar, (SC) 21.10.60 23.04.84 0104.88 23.04.84 23.09.2002 DR DG, Audit, New Delhi 

 R. Valentine Basaiawmoit, (SD BA 19.08.59 06.04.81 0104.88 iL84 23.09.2002 DR - 

 Swapan Das, (SC), BA 29.07.59 20.03.84 01.04.88 20.03.84 23.09.2002 DR  

 Ms. Zarina Khan Shadap, (SD 18.02.59 1 	12.04.84 - 1 	01.04.88 i4.84 23.09.2002 DR  
DR  

 1 TapanKr. Rajkhowa, (SC), B.Sc. 01.04.59 1 	27.04.84 1 	01.04.88 27.04.84 23.09.2002 
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01 	I 02 
TapanCh. Gayan, (SC), B.Sc. 
Anthony Poh thmilong, (SD 
K. Hrnar, (SD 
Hiramba Basumatari, (SI) BA 
Ms. Ledya Dutta, (SI) PU 
Premananda Saikia, (ST), B.Sc. 
Nibash Ranjan Das, BA (SC) 
Jyotish Das, (SC) BA 
Bidhu Bhusan Karmakar, (SC) BA 
Gautam Das, (SC) B.Com  
Sribas Dhar, (SC), B.Sc. 
Jayanta Kr. Hiwali, (SC) B.Com . 
Swapan Kr. Roy, (SC) B.Com . 

03 
12.02.57 
Oii.0.53 
12.03.59 
03.04.62 
16.12.52 
01.01.59 
01.10.58 
01.02.59 
01.02.61 
08.05.64 
30.09.62 
01.07.60 
20.11.56 

04. 	I 
25.04.84 
01.08.84 
01.09.84 
11.06.85 
29.07.76 
20.11.85 
14.10.85 
14.10.85 
14.10085 
14.10.85 
14.10.85 
20.1.0.85 
20.10.85 

05 
01.04.88 
01.04.88 
01.04.88 
01.04.88 
27.04.87 
01.04.85 
01.04.88 
01.04.88 
01.04.88 
01.04.88 
01.04.88 
01.04.88 
01.04.88 

064 
25.04,84 
01.08.84 
01.09.84 
11.06.85 
03.04.85 
20.11.85 
14.10.85 
14.10.85 
14.10.85 
14.10.85 
14.10.85 
20.10.85 - 
20.10.85 

00 
23.09.2002 

02 
23.09.2002 
23o00 
23.0902002 
23.09.2002 
23.0902002 
23.09.2002 
23.09.2002 

2002 
2:3.09.2002 
23.0902002 

08 
DR  
DR  

09 

- 

DRI, Guwahati 

PR  
7  DR  

DR  
DR  
DR  

DR 1 
DR  
DR  

 
 
 
 
 

DR 

DR 

 
 
 
 
 
 
 

08.01.61 
29.02.56 

28.10.85 
26.09.81 

01.04.88 
01.03.84 

28.10.85 
19.12.86 

23.09.2002 
23.012002  

DR  
 Manik Lal Choudhury, (SC), B.Com  

Glrindra.Nath Haloi (SC), B.Sc. L 
12.09.55 
01.03.58 
29.10.51 

28.09.81 
26.05.82 
22.01982 

01.03.84 
21.07.84 
21.07.84 

07.04.86 
21.04.87 - 
24.04.87 

23:11.2007 
23.09.2002 
2.09.2002 

PR 
PR  

PR  
-  Niranjan Ch. Malakar,(SC), BA 

Nripendra Nath Deka, (SC), BA(H)  
 SamirKumar Kundu, (SC), B.Sc. 	- - 261256 050836 210784 020688 -23092002 PR - 

255 Ms KtranmoyeeDaS(SC) HSLC 
26.09.59 28.06.88 28.06.90 28.06.88 3.09.2002 DR  

 Gautam Kr. Bhuyan, (SC), B.Com . 
15.01.56 27.01.77 05.09.85 06.06.88_ 23.12..2002 PR  

 Jagadish Ch. Das, (SC) Pu 
01.09.58 07.10.83 13.05.87 07.10.83 30.12..2002 DR  

 Tarun Ch. Mahanta 
01.02.53 03.08.79 07.06.86 09.06.84 30.12..2002 - PR 

 Chakrendu Baruah, B.Sc. 
 Pranab Kr. Phukan, B.Com . (Hon) 01.02.59 

01.12.59 
15.08.60 

01.05.85 
25.01.84 
17.04.84 

29.07.87 
29.07.87 
29.07.87 

01.05.85 
25.01.84 
17.04.84 

30.12..2002 
30.12..2002 

DR  
DR  

L 
 

Pankaj Kr. Bhattacharjee, B.Com  (H) 
Sanjeev Kr. Chakraborty, BA 

30.12..2002 DR  

11.02.52 
01.01.59 
30.12.57 
06.01.58 
01.06.55 
30.06.59 
01.12.52 
01.01.60 

13.0334 
01.10.84 
04.07.84 
09.06.84 
04.05.79 
07.06.84 
15.07.79 
12.07.84 

17.06.86 
29.07.87 
29.07.87 
29.07.87 
29. 11.80 
29.07.87 
29.11.86 
29.07.87 

29.11.84 
01.10.84 
04.07.84 
09.06.84 
29.11.84 
O706.84. 
29.11.84 
12.07.84 

1 	30.12..2002 
3042..2002 
30.12..2002 
30.12..2002 

12..2002 
L12..2002 

30.12..2002 
30.12..2002 

DR - 
PR  
DR  
DR  

PR  

 Md. AU Mazar Bhuiyan, BA 
Bhagirath Baruah, M.Sc. 
Bikash Chakraborty, BA 
Nabendu Narayan Roy, BA 

 
 
 

T 
268. 

Ashish Roy, B.Sc. 
Sanat Kr. Saha, M.Com . 
Kamal Narayan Choudhury, B.Sc. 
Kallash Barmañ, B.Sc.(H), LLB 

DR 

DR  
PR  

Dir. of Enforcement, Guwahati - 	01.il.7 
30.03.59 
0103.60 
210859 
04.03.63 
09.04.56 
24.10.59 
01.03.57 

13.03.84 
23.06.84 
23.07,85 
06 0186 
28.10.85 
1.4.10.85 
14.10.85 

1 	09.08.84 

29.07.87 
29.07.87 
01.04.88 
01.0488 
01.04.88 
01.04.88 

1 	01.04.88 
29.07.87 

13.03.84 
23.06.84 
23.07.85 
086 
28.10.85 
iao.85 
ii0.85 

8.T1.06.2003 

12..2002 
30.12.2002 
30.12.2002 
30 122002 

&12.2002 
30.12.2002 

DR 
DR 

DR 
DR 

30.12.2002  

DR  
DR  

DR  

I 

- - 	DEC 20 

 
 
 

 
 
 
 

Tafuruddin Ahmed,B.SC. 
Binoy Kishore Sharma, B.Sc. 
Dharnieswar Deka, (SI), BA 
Liladhar Past (SI) B Sc 
Ms. Tsheringl. Bhutiani, (SI) BA 
Reuel Martin Chyne, (SD B.Com . 
Uttaim Kr. Das (SC) B.Sc. 

/ 

I 

/. 

1 .  

Ii 



Ir 

/ 8 DEC 20Q9 
/ 

8 	- 
101 
279. 

- 	02 
Vungzakhup Hungzo, (SI), MA 

03 - 	01.03.57 
04 

24.04.84 
 05 

29.07.87 
07 08 09 

[80. Nabin Ch. Dutta, PU 0112.49 - 11.03.74 06.07.87 
[ç484 18.06.2003 DR 

281 Jayanta Bhattacharjee,B.Sc. 24.02.59 31.01.83 29.07.87 
j 27.o68 1  18.06.2003 PR 

282. Prasanna Sharma, BA(H) 01.01.60 26.04.84 29.07.87 
3105.84 18.06.2003 DR 

283- Bhogo Ch. Bäruah, PU 07.10 11.03.74 29.11.86 
ö44 18.06.2003 DR 

 Babul Mazumder, B.Corn. 10.01.58 14.06.84 29.07.87 
_4 18.06.2003 PR 

 Samiran Das, BA 01.02.58 08.03.84 29.07.87 
14.06.84 18.06.2003 DR 

Pankaj Kr. Chakraborty, B.Com . 28.02 12.12.79 27.04.85 
08.03.84 18.06.2003 DR 

 Dipak Mahanta, B.Sc. 0105.58 01.08.84 01.04.88 
11.84 18.06.2003 PR 

 Ranjit Kr. Dutta,-I BA 01.09.54 29.09.84 27.04.87 
01.08.84 __ 18.06.2003 DR 

 Bafendra Nath Sharma, BA 13.09.49 07.06.74 27.04.87 
10.12.84 
18i 

18.06.2003 PR NACEN, Kolkata 
 
 

Kiran Thapa, BA 01.03 28.08.81 01.04.88 16.02.8 
04.01,2005 PR 

 
Jayanta Banik, B.Com . 
Sherdul Ahmed, B.Sc. 

25.01.61 07.06.84 0104.88 07.06.84 
_04.01.2005 

03.03.2005 
DR 
D 

 Ramdev Goswami, B.Sc. (H) 
01.03.61 
01.04.59 

21.04.84 
25.04.84 

01.04.88 2104.84 0S..09,2005 DRJ 
J 

T SaW Bhattacharjee, HSLC 01.01.52 16.03.74 
01.04.88 204.84 09.09.2005 DR 

 Santanu Mukherjee, B.Com .(H) 14.06.61 16.06.84 
13.12.81 lios.aj 09.09.2005 PR 

 Biswajit Kar, B.Com . 23.03.60 07.06;84 ---- 
01.04.88 
01.04.88 

T4 09.09.2005 DR DGCEI, Guwahati 
 Nalini Ranjan Das, HSLC 0103.53 20.06.74 13.12.81 

09.09.2005 DR 
 Indrakanta Kalita, HSLC  29.12.52 06.06.74 13.12.81 

10.12.&' 09.09.2005 PR 
299 

	

Pabitr 	Kr. 

	

a 	Saikia, BCom. 28.05.60 04.05.84 01.04.88 
10i4 09.09.2005 PR j 

300. Sunirmal Das Choudhury, B.Sc. 30.08.58 27.04.84 01.04.88 
04.05.84 09.09.2005 DR 

301 Amit Kr. Sengupta, B.Sc. 18.01.59 17.03.82 01.04.88 
27.04.84 09.09,2005 DR 

 Bikram Shankar, MA 01.03.58 23.04.84 0104.88 
27.01.84 09.09.2005 DR 

 Bijon Kr. Das, (SC), B.Com . 04.10 - 20.01.88 	J 26.12.90 
23.04.34J_ 09 2005 DR 

 Guru Prasad Das B. Sc. 15.06.58 14.11.83 	J13.05.87 
21.01. L9.o9 .2oo5  DR 

Priyoram Doley, (SI) 
- 

01.01.57 07.12.83 29.07.87 
l4 ll.83_J_ 01 2008 DR 

306. Niranjan Dhar, B.Com . 
- 

10.09.60 30.04.84 01.04.88 
3l.l0.83J12oo8 DR 

Amit Dutta, B.Sc. 19.01.59 08.10.84 01.04.88 
30.04.8*J15 01 2008 DR 

308. PijushKantioey,B.Com  08. 10.84 J2oo8 - -- DR 

uiiip \umarharma-I,i 
Jogodish Ch. Rajbangsl 
Ranendu Dutta, B.Com  
Hem Chandra Sharma, 

27 



/ 

01 
320. 

02 
Sudip KrD'ey, BA 

03 
01.12.59 

04 
23.12.85 

05 
01.04.88 

06 
23.12.85 

07 
16.01.2008  

09 

321 Shyam Sunder Joshi, B.Com . 25.01.61 02.05.85 01.04.88 16.01.2008 

aR 

322. MakbuIlH. Bórbhuyan, B.Sc. 30.06.57 05.10.81 27.04.87 17.0485 i01.2008 
323 Sinam Chittaranjan Singh BA 13 1061 12 0385 010488 120385 15012008  

 Th. Nungshi Singh, B.Sc. 08.06.62 20.05.85 0104.88 20.05.8T DR 
 r Déy,B.Sc. 29.05.60 14.1085 01.04.88 14.10.8 18.01.2008 DR 
 
 

ManindraSarania, (SI) B.Sc. 
Nehru Pegu (SI) B.Sc. 

2101.60 
01.03.62 

14.10.85 
14.10.85 

01.04.88 
01.04.88 

iA30 
14.10.85 

15.01.2008 
16.01.2008 

DR 
DR 

CBN, Guwahati 

Pankaj Das (SC) ,B.Sc. 27.0165 01.02.88 06.11.91 01.02.88 16.01.2008 DR 
329.. Nila Kanta Baishya (SC), P.U. 01.09.51 14.03.77 11.01.86 11.01.89  PR 

 Swapan Roy, B.Sc. 	• 23.1160 14.10.85 01.04.88 14.10.85 19.03.2008 DR 
 L.N. Deb Purkayastha, HSLC 01.0152 11.03.74 29.04.87 29.04.85 01.072008 PR  Tapas Bhattacharjee, B.Sc. 31.03.61 14.10.85 01.04.88 1410.85 14.08.2008 DR 
 Syed Ahmed Shah, B.Sc. 03.06.60 21.01.86 01.04.88 21.01.8 0.07.2008 DR 
 Prabal Chakraborty, BA 01.03.54 28.05.74 29.04.87 22.04.8 01.07.2008 PR 
 Vijay Ihapa, B.Sc. 09.02.64 14.10.85 0104.88 i4iös 01.09.2008 DR 
 Abdus Salam Rukumuddin, B.Sc. 01.05.60 14.10.85 01.04.88 141 0109.2008 75R 
 Uttam Kr. Dey - I, B.Sc. 28.01.60 14.10.85 01.04.88 14.10.8 01.09.2008 DR 
 Ashish Kr Nandi, B.Com . 16.03.61 14.10.85 01.04.88 14.10.85 24.12.2008 DR 
 

ö 
Dilip Kr. Sharma -II, B.Sc. 
Safflirn Chak?abortV, BA • 

01.11.59 
16.0157 

14.10.85 
16.07.81 

01.04.88 
13.12.81 

14.10.85 
23.04.85 

 DR 
 PR 

- 	 • 	 - 

 Annada Ch. Roy, B.Sc. 12.02.63 14.10.85 01.04.88 I 14.10.85 24.12.2008 	1 DR 
 Sheikh Amzad Hussain, B.Sc. 15.03.60 28.10.85 01.04.88 28.10.85 24.12.2008 DR  P.K. Daimary, (SI) BA 01.03.57 14.10.85 01.04.88 14.10.85  DR 

1344. Hiranmoy Dutta, B.Sc. 18.02.62 14.10.85 01.04.88 14.10.85 0402.2009 DR 

NOTE: The above list is just a Draft Copy and not yet approved by Competent Authori'. Final copy wli he uploaded once approved and signed. 
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CENTRAL 

( 
EXCISE 

PROMOTED/APPOINTED FROM 1.1.93 TO 31.12.97 

No COMMISION 	REMARI 
1BIRTH 	1APPTTAS 

b ATE 	IAPPTA 	
ERATE 

1 	MD,NIR 
SUNIL KR.BASU 
SWAPAN 	

6 	2 	48 
ASS 

73 KOLKQT 
15 	148 NISI-wr KR. 	
4l4641:93119330ft_ 

KOLKOTA 
KOLKOTA 

MUKULKRSARKAR28 75 	KOLKQT 
TAPAN KR, SARKAR 	23 	1 	47 	13 	1 i72 	KOLKOTA 93 RANJAN RANJOY)ROY 	9 1 	1 	93 	1 	lm 	ni 

A 

-- 
7 75 	ALLAHAB 

19 
12 	7 52 

2OS.KGUHATHAKURTHA2 1 52258 
6 1 	93 	1 HYDERAB 21 

22 
L.P.GUPTA 15 	1 52 	8 1 

93,1111, 
03 

1 	9321 PATJA 

23 
J.RANGASWAMYR 

RAJU  
17 	5 52 	11 1 93 

1 	1 
1'- 1 

175 PATNA 

KAMDAR  
1 	4 24  52 	11 1 93 HYDEp,a  

1 	ii': 
77 
77 

2 ) PANDIYAPA 
2_ ii 50 	29 1 93 16 75 

HYDRABA( 

2b S.22DAMANISC 
4 	5 

0 	1 
52 	29 
42 1 

1 93 16 	1 75 ARI 27 MOHDSHAKILUMAR 7 	2 52 	1 
2 93 23 	ii 72 NGALOF 28 RAKESH NARAIN 31 	12 52 	1 
2 
2 

3 18 	6 75 ALLHABAD 29 P.N.SRIVASTAVA 7 50 	1 2 
93 28 	(3 75 ABAI 30 

31 

- 
15 	2 52 2 

3 
31 

23 75 ALLAHA8A( 

32 
SHAF( ALl 
G. MALLESHAIAH ST 

- 	7 51 	- 2 3 
2 	93 	11 	3 

1OY 
7 
75 

ALLAHAB 

13 H.K.SREEDHARAM 
24 	1 
18 	12 

50 	1 
36 1 

2 93 - 14 J3 77 
ALLAHA 
BANGALOR 4 H.C. JAGANNATHAR 1 52 	1 

2 
2 

93 3 	2 75 BANGALORI 5 MAHENp PAL SINGH 
- 

47 2 
93 27 	l3 75 BANGALORI 6 

7 
ANJANDASGUP3-A IAi nv 	iio 14 

- 
5Q112  2 

93 
93 

3 76 - ALLAHABAD 
16 12 46 22 3 - 93 3 2 93 6 

.475 KOLKOTA 
9 2 46 23 2 93 3 2 93 10 Li 

7 KOLKOTA 
25 1 46 13 2 93 g 

75 KOLKOTA 
1 1 50 10 93 3 2 93 26 

- 75 KOLKQT 
27 7 50 2 4 93 3 2 93 

3J?5 KOLKOTA 
1 1 41 3 

10 3 75 KOLKOTA 
45 5 2 93 3 

2 
2 

93 24 7 75 KOLKOTA 
2 12 43 5 2 93 3 2 

93 75 KOLKOT 
12 10 51 11 2 93 3 2 

93 26 	5 75 KOLKOTA 
0 2 44 3 2 93 

93 10 75 KOLKOTA 
3 8 49 3 

17 
23 

1i 
r1 

75 KOLKOTA 
18 6 54 25 3 92 8 2 3 

76 ALLAHABAD 
24 4 51 8 2 93 

18 :. 76 INDORE 
21 10 52 12 3 93 15 2 93 

12 L_ 
I1L 

75  NDORE 
2 7 54 12 3 93 15 2 93 

1 
1 ii 

75 PATNA 
20.. 12 54 13 10 93 15 2 93 1 

PATNA 
1 6 50 15 2 93 23 

75 PATNA 
PATNA 

Ccnt 
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51 	RAM (<ISHORE SH 
52 AJAY KUMAR SINc 
53 AQULu RAHMAN 
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No 

NAME WHETHER SC/ST 	DATE 

B!RTH 

OF 	DATE 

APPUAS 

OF 	DEEMED 
I 

DATE 

DATE OF 

APPUAS  

COMMISION REMARKS 
ERATE 

332 ANISI-IJAGDISH 	31 8 163 20 , 112 93 MUMBAI 	D.R. 

333 A.Y.GOKHALE 	30 10 63 	31 1 15 93 - - - - = INDORE D . R. 

334 J.ILANGO 	18 6 64 	31,5 93 - - - CHENNAIL 	D.R. 

335 	1 ADESH KUMAR JAIN 	29 12 166 31, 5 93 1 -  MUMBAI 	D . R. 

336 THOMAS BASUMATARY 	20 12 67 	8 11 6 94 	1 1 1 IJAIPUR D.R. 

337 RAM JANAM RAM (SC) 31 5 93 VADODARA .R. 

338 M. ARUN GOPAL (SC) 8 	6 9 	3115 93 - - - - - CHENNALD.R. 

339 R.K. KUNDU - 11 1 	31) 5 -- BANGALORE 	D .R. 

340 P.K. SHARMA 0 	7 2 	31 5 ALLAHABAD 	D . R. 

341 VUAY SAXENA 9 62 	31 5 INDORE 	D.R. 

342 ANUJ AGARWAL 	1 65 	31 5 DELHI  D.R.  
343 H.MANESH VENKATRAO 2 - 59 	8) 2 4 - MUMBAI  D.R.  
344 S.RAVICHANDER (SC) 	10 10 59 	31) 5 - - - - - - BANGALORE D.R. 

345 A.V. SUBBAIAI-4 9 	5 60 	31 5 3 - - HYDERABAD  D.R.  

346 A.K.CHOUDHURY 31) 5 3 CALCUTTA D.R. 

347 SHOBHITSINHA 20 9 62 31) 5 3 PATNA D.R. 

348 S. NANDKUMAR 30 9 62 31j 5 BI-IOPAL D . R. 

349 JAIPRAKASH 12 9 63 31 5 ALLAI-IABAD D.R. 

350 AJAI KUMAR ARORA 2 11 65 31) 5 9 ALLAHABAD D.R. 

1 FAQIRSINGH 2 2 50 30 8 9 CHANDIGAR 
VA000ARA 

 D.R. 

2 .MOHANLALMEENA 1 1 1 31 - - 
- D.R.  

3 ASHUTOSH NATH 10 3 1 - - - CHENNAI D.R. 

4 AJAY GUPTA 30 5 4 1 BHUBANESW D.R.  
5 A.K.DWIVEDI 6 6 1 DELHI D.R. 

6 JOE PAUL MAMPILLY 19 12 1 OCHIN  D.R.  

7 DHIRENDRA KUMAR 4 1 5 6 UMBAI  D.R.  

8 DHRUVA JYOTI ROY 9 1 3 31 5 93 HUBANESW D.R 

59 SI-IAJIJOHN 10 5 64 31 5 3 HYDERABAD D . R. 

60 1 V.N.MANGARAJU(ST) 5 2 63 8! 6_ 195 	1 -  - - - - - MUMBAI D . R. 

61 
362 

IJAI SINGH (SC) 
R.C.MEENA (ST) 

- 

10 
- 

4 
- 

63 
L 

23 
5 
12

.. 

193 	1 -  - - - - - KILLONG 
DELHI 

D.R. 
D .R. 

363 TRIVEDI C..B. 

1  
15 4 50 28 9 1 6 

-- 

93 9 1 75 VADODARA  

364 P.R. ICHCI-IHABHAI 27 11 51 2 7 9 1 6 93 17 1 75 VADODARA  

365 JOSHI K.C. 1 6 51 8' 6 93 11 16 93 15 1 75 VA000ARA  

3. 
367 
368 
369 
370 
371 

P.B.G.TILAK 
B.DURGAPRASADA 
N..RAMI REDDY 
C.R.K.CHOUDARY 
VS.R.M. KASYAPA 
D.V.S.R. LINGA MURTHY 

14 
9 
6 
30 
12 
17 

5_  
7 
10 
7 
8 
12 

54 
53 
47 
52 
53 
44 

11 _
1 
1 
1 
1 
1 

16 93
6 
6 
6 
6 
6 

. 
93 
93 
93 

93 
93 

 

4 
15 
13 
6 

9 

10 
12 
12 
10 
t10 

78 
78 
78 
78 

 76 

P-IYOERABAD 
HYDERABAD 
HYDERABAD 
HYDERABAD 
HYDERABAD 'DDbyCC 
HYDERABAD 

OD  by  CC 
DDbyCC 
DDby CC 
DDbyCC 

OD by CC 

372 S. SHARMA 1 3 52 7 6 93 5 78 SHILLONG  

373 1 JAGADISH CH. DAS-I 23 6 52 17 6 93 1 1 20 11 78 SHILLONG  

374 DHIRENDRA NATH 1 5 48 J7 6_ 93 - - - 4 - 10 178 ISHILLONG  

3/5 BIREN CH. PATIR (ST) 1 12 53 7:  6_ 3 - - - - 10 78 SI-IILLONG  

376 K.C.SARKAR 5 7 46 7 6 3 7 11 78 SHILLONG  

77 ALEXANDER LYWAIT 1 56 7 6 3 9 9 78 SHILLONG 

18 - CHANDLER SHULLAI 19 2 49 7. 6 3 3 11 78 HILLONG.  

79 K.K. TANEJA 9 55 7. 6 3 3 79 HILLONG  

80 R.C. DAS 1 7 44 7 6_ 3 - - - 9 11 78 SHILLONG  

-381 RUPNATH PEGU (ST) 1 5 51 7 6 3 - - - - 10 78 HILLONG  

382 PRANAY KANTI DEB 26 1 54 1 6 3 4 11 78 HILLONG  

383 K.0 .GOGOI 1 3 45 7 6 3 0 11 78 HILLONG  

384 	R.C. DEY 1 9 	48 7 6 93 8 3 79 HILLONG  

385 1 3 	55 7 6 	93 25 	4 79 	HILLONG ~CHATTOPADHYAY 
386 	 ALPARAMKACHARI 2 8 	47 7 	6 	93 10 	9 	79 	HILLONG 

HALAU HAUZEL (ST) 1 3 	54 7 	6 	93 - - 6 	13 	80  

vo 

1'- 
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CenttI AdnMn. 
:;l;i 	IT If 

'nnfl  F No. A-3201 	'21!3009-.\d.11 
UtL iuu - B DEC (jOVCTflflftPt nt 1nini 

Mi 
Department of Rcveruie 

Guwahat, Benth 
ii 	?1r 

Central Board of Ecisc & Customs 
• -,-, 	i'.' 

New ET)elhi. th 	october. 2 1 .1 0 1 1  

EiEORF:RNO.Jiii2J 

1 he President of India is pleased to appoint the officers memioned in Aimextire-1. and 
nneu re-Il to the grade of Assistant Commissioner of Customs & Central Lcisc in Pa l3and-

with Ciracle Pay Rs. 5J0!  ( Rs 8M00- 13.500 pre-revised) on promonon on nurci' ad-hac basis. 
vith !mmediate effect. The appointment is for a period of six months or until lnihcr orders, 
hichever is earlier. 	* 

The promotion. being pur&' on ad-hoc basis for a limited 1,erod of six months out, does 
not con tr any right on the oflcers so promoted for any claim for continued officiation or reeular 
nroiinon in the grade and the period of such service will not count for seniority or as qualil Ving 

•ervie for further promotions. 

ftc ni-Iwc pmmons of the ollicers mentioned in Aonexurc- I and Il shall he on in-situ 
asi.s. until lirilier format postineftranskr orders that will he issued separately, 

	

.1 	The Cmmnissioners concerned shall ensure that if any of the officers, whose name ficures in 
he promotion lists at Annexures-1 and II. is under suspension or facing any charue sheet or 

hrosecuiion, he/ she shall not he allowed to assume charge in the grade of Acitant Commissioner 
md thc fact be reported to the Board immediately. 

R. Sanek al 
Deputy Secretary to the Government of india 

Telel';::.•'° :ol 
t.00\ i rwarded to: 

Officers concerned. 
All Chief Commissioners/Directors General under CBEC 
All (: oimmssioners'Additional Directors Generals. 
PPs to FM/1v10S(R).' RS/ Chairman(EC)' All Members. CBEC/JS Admn f )Gt Vig)'/ 

• 	FA(Fin)f)! DG. HRD1Dte. of Publication' Dirt'Fin1/DS(AdV)/ DiriPuh•VUSIAd.lI 

	

.5 	A S(R V JSI R)/ Dir( Htirs. )Admn. 
SO(Plf Ad,Vf Hiridi Section, 

	

7. 	Pr. CCA. AGCR Building. I.P. Estate. New Delhi 

	

l• 	The Manager Wehsite Dte. olSystenis,. New Delhi 

	

0 	Office Order Folder' Spare copies/Personal Folder• 

It Snnchval 

	

Deput" Secretary to the Gove nmcnt of Indu 	- 
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Ram Narain 
06.0L1959 

Moo! Cvand \/erma  
02.07.1959 

79 Dhararn Raj 
03.01.1953 

 MY. Hegadc 
01.06.1952 

 K. 1-loovappa NaiI 
10.01.1953 

(tu 1e )ron1oed on cx )IIV 	of . onally )eriod) 

 Mahabir Singh Meena 
10.10.1965 

 'Thomas Basumatary 
20.12.1967 

 V.N. Mangaraju 
05(2.1963 

 Biren Chandra Pato 
01.12.1953 

 Roop NatO Pegu 
01.05.1951 

 Chalau I lauzel 71 01.03. 1954 

;et 
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Annexu re-11 

Ministry of Finance Department of Revenue, Central Board of Excise & Customs - F'.No. 

A320i2/21/2009-Ad.1I 

Ad-hoc promotion of Superintendents of Customs (Preventive) provoted tothe grade of 
Assistant Commissioner on the bisis of DPC held on 09.10.2009. 

'1 	 . 
Name o'the Officer with Date of Birth 

.1K. Dcwan 

r!2. 
08.03.1956 

 S. Ramanathan Naini 
30.05.1954 

3• AS. .Ankolakar 
20.08.1950 

4• J.V. l3hide 
• 	 02.11.1950 

 I 	R.K. Tiwari 
02.09.1951 

 : 	
A.P.DodIa 

• 	 23.03.1950 

 
S.C. Shcuigarh 

08.00.1952 

 Allan D' Souza 
10.06.1950 

. U.V. Dalvi 
• 	 19.08.1953 

Kanialendu I3anerjee 
08.01.1951 

I. 
Staline Pinto 
27.08.1952 

 P.K. Lawrence 
• 11.03.1952 

 • 	 S.N. Salve 
• 	 01.10.1952 

 I 	 D.M.Aher 
02.06.1950 

 Rarneshwar 
09.11.1952 



- . 	- 

AEvE 
------------ 

C 
F.No.A-3201 2/21 /2009-Ad.11 

Govrnment of India- 
Ministry of Finance 

Department of Revenue 
(Central Board of Excise and Customs) 

I 	 North Block, New Delhi 
Dated, the 1011  November, 2009 

OFFICE ORDER NO. 234/2009 

With the approval of the competent authority, the following postings /..transfers of Assistant 
Commissioner of Customs and Central E.cise, promoted from Group 'B' to Group A of Indian 
Revenue Service (Customs & Central Excie), are hereby ordered with immediate effect and until 
further orders:- 

S. Name of the Officer & DOB 	- From To 
No S/Shri/Ms. - 

I. A. Gopalakrishnan Chennai Chennai Customs 
19.12.1949  

2. A. Varadharajan Chennai Chennai Customs 
04.11.1953  

3. A.K. Mulye Mumbai Mumbai Customs-I. 
06.07.1951  

4. A.P. Mishra Patna Patna Customs(P) 
13.03.1952  

5. A.P. Dodeja 	. Mumbai Mumbal Customs-I 
Supdt. of Customs (P) 
23.03.1950  

6. A.S. Ankolakar 	 : Mumbai Mumbai CX-I 
Supdt. of Customs (F) - 

20.08.1950  
7. Ajeet Singh Delhi Delhi Customs 

1.5.03.1951  
8. Allan D' Souza Mumbai Mumbai Customs-I 

Supdt. of Customs (P) 
10.06.1950  

9. Anil Kumar Gupta 	 . Delhi 	 . Kolkata CX 
07.07.1956  

10. B. Ramesh Hyderabad Vizag Zone 
14.08.1951  

11. B. Subbarayadu Hyderabad Chennai CX 
01.07.1950  

12. B.F. Shaikh Mumbai Pune Zone 
22.02.1952  

13. B.N. Bodke Mumbai Mumbai Customs-I 
01 .01 .1951 ________________ 

14. B.N. Dhake Nagpur Bhopal Zone 
30.07.1952  

15. B.Vivekanandam Hyderabad Vizag Zone 
12.09.1950  

16 BasheerAhmad Khan Hyderabad Chennai CX 
10.08.1950  

 Biren Chandra Patir Shillong Shillong Zone 
01.12.1953 _______________ 

 C.J. Sheth Ahmedabad Vadodara Zone 
26.03.1950  

 C.L. More Mumbai Vadodara Zone 

[__.... 15.05.1952 	 . . 	. 

% 3cLc Ing 

V 
'.. 

(DD Ingt) 
Commissioner 

Dated: 

(2 2CQ 
ne for information. 	II 
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1 

 

 

 

 

Ch. MurIkriSIrna iviunny 
14.08.1950 
Chalau Hauzel 
01.03.1954 
Chunni Lal Wali 
24.04.1954 
D.C. Trivedi 
25.10.1950 
D.L. Parab 
11.07. 1951  

Shillong 

Chandigart 

Mumbai 

Mumbal 

 D.M.Aher Mumbai 

Supdt. of Customs (P) 
02.06.1950 

 D.R Jayade Mumbai 

21.10.1950 
 D.S. Rathi Delhi 

03.03.1954 
 Dharam Raj 1 	Allahabad 

03.01 .1953 
 E. Vijay Kumar Chennai 

17.03:1953 
 G.A. Rama Rao Hyderaba 

10.03.1955 
 H.R. Pastagia Ahmedab 

13.11.1949 
 H.S. Ramesh Bangalon 

27.12.1951 
 J.K. Dewan Mumbai 

Supdt. of Customs (P) 
08.03.1956 

 J.V. Bhide . 	 Mumbai 

Supdt. of Customs (P) 
02.11. 1950  

 K. Amarnath Hyderab 

06.01.1950 
 1 K. Hoovappa Naik Bangalo! 

10.01.1953 
(To be promoted/posted on 
ex iry of penalty .  period) 

 K. Karthikeyafl Chennai 

24.01.1953 
 K. Panda Bhubam 

05.03.1952 
397 K. Satyanarayan Rao Hyderat 

12.09.1953 
 K. Subbaraju Hyderat 

04.06.1951 
 K. Yugandhar Hydera 

04.1 1 . 1950  
 K.B. Nagaraju Bangaic 

15.06.1952 
 KamalendU Banerjee Kolkata 

Supdt. of Customs(P) 
. 08.01.1951 

 L.N. Mahapatra Bhubar 

27.03.1953 
 M.D. Sathe Mumb 

09.03.1951 
 M.H. Ingle Indore 

DC2OO9 

jvizagzon GuwahCh 

Meerut CX 

Mumbal Customs-I 

Mumbai Customs-I 

Mumbai CustOms-I 

H 
Mumbai Customs-I 

DG Safeguard, Delhi 
(To work in PAC, CBEC) 
Lucknow Zone 

Chennai Customs(P) 

BhubaneshWar Zone 

Ahmedabad Customs 

Bangalore CX 

Rune Zone 

Mumbal CX-1 

Vizag Zone 

Mysore Zone 

CoimbatoreZOfle 

Kolkata CX 

Vizag Zone 

Vizag Zone 

Chennai Customs 

Bancialore CX 

Kolkata CX 

Kolkata CX 

Mysore Zone 

Bhopal Zone 

iad 

)ad 

re 

ieshwar 

2 

(DDingt) 
Commissioner 

Dated: 
• 	 , 	2 z ftGlt 

one for, information. 	/1 



13.01.1953 

 M.J. Kadri Ahmedabad Ahmeclabad Customs 
01.12.1949 

 M.Y. Hegade Mumbai Mumbai Customs-I 
- 01.06.1952 

 Mahabir Singh Meena Kolkata Ahmedabad CX 10.10.1965 
 Mohd. Nagoor Hyderabad Ahmedabad CX 15.03.1954 
 Mool Chand Verma Jaipur Kolkata CX 

02.07.1959 
 N.C. Patra Shillong Kolkata Customs 01.01.1954 
 Nathoo Prasad 	. 'Allahabad Lucknow Zone 

12.10.1952 
 OmPrakash Duhan IDelhi Jaipur CX 

23.03.1953 1 
 P. Srinivasan iHyderabad CEI Madurai 

09.09.1952 
 P. Subaraya Sastry Hyderabad Mumbai Customs-I 05.06.1953 
 P. Veerareddy Hyderabad Chennai Customs 29.5.1953 
 P.K. Lawrence Mumbai Vadodara Zone 

Supdt. of Customs (P) 
- 11.03.1952 

 P.M. Kanvinde Mumbai Mumbal Customs-I 
01.04.1951 

I 

 Parasanjit Pathak Hyderabad Delhi Customs 
15.11.1951 

 Prakash Narain Allahabad Ranchi CX 
01.07.1953 

 R. Rajeridran Hyderabad Chennal Customs 
10.05.1952 

 R. Sankaranarayanan Chennai Coimbatore Zone 22.09.1952 I 

 R.K. Chandwani Mumbai Mumbal Customs-I 12.01.1951 
 R.K. Tiwari Mumbai Mumbai CX-I 

Supdt. of Customs (P) 
- 02.09.1951 

 R.M. Pathak Mumbai Pune Zone 
20.11.1951 

 Rakesh Punj Chandigarh Jaipur CX 
- 10.01.1952 

 Ram Avtar Dohray Allahabad Lucknow Zone 
05.01.1950 

 Ram Narain Jaipur Ahmedabad CX 
06.01.1959 

 Ram Prakash Sharma qeihi Dte. of Logistics, Delhi 
18.03.1954 

 Rameshwar Mumbai Vadodara Zone 
Supdt. of Customs (P) 
09.11.1952 

 Ramulu Bangalore Mysore Zone 
08.04.1952 

 Roop Nath Pegu Shillong Shillong Zone 
01.05.1951 

Commissioner 
Dated: 

:2 	Q 
Zone for.inforrnation. 	1/ 



- 

Madhava Raj 
I 	04.02.1952 
[75. 	S. Ramanathan Naim 

Supdt. of Customs (P) 
30.05.1954 
S. Sampath 	 Chenna 
14.05.1952 

S.A. Kocharekar 	 Mumbai 
01.07.1953 
S.B. Sanapuji . 	 Bangalo 
flcfl1Qcn 

- ChennaiC$jcj7 	 .2 

PuneZOne  

(To work as OSD . in 
- Coordination Cell in CBEC) 

Pune Zone 

- Barigalore Customs 

Chennal 

.1 

 S.C. Shettigarh Mumbai Mumbai CX-1 Supdt. of Customs (P) 
08.06.1952. 

 S.C.Tiwari Indore Delhi Customs(P) 19.10.1951 
 S.D. Naik 	

- Mumbai Vadodara Zone 02.01.1954 
. S.G. Jayaram Bangalore Chennai Customs(P) 02.07.1953 

 S.G. Trivedi Nagpur Bhopal Zone 17.10.1950 
 S.M. Abdul Rehman Chennaj Coimbatore Zone 09.03.1952 

S.N. Salve Mumbai Vadodara Zone Supdt. of Customs (P) 

F86. 

01.10.1952 
S.P. Gupta Patna Patna Customs(P) 01.01.1951 

 S.R. Khankhoje Nagpur Bhópat Zone 11.09.1951 
 S.V. Kuvalekar Mumbai Vadodara Zone 26.05.1953 
 Staline Pinto Mumbai Pune Zone 

Supdt. of Customs (P) 
- 27.08.1952 

 Sudhir S. Bhatkande 	
- Bangalore Bangalore Customs 

- 06.05.1953 
 Suyog Bajpai Indore Bhopal Zone 10.06.1952 
 T. Nageshwara Rao Hyderabad Vizag Zone 

19.011951 
Khot Mumbai Mumbaj Customs-I 07.03.1951 

 Thomas Basumatary Jaipur Kolkata CX 20.12.1967 
 U.V. Dalvi Mumbaj Vadodara Zone 

Supdt. of Customs (P) 
19.08.1953 

 V. Ankineedu Prasad Hyderabad Ahmedabad CX 14.08.1952 
 V. Chandrasekharan Chennai Chennaj Custorns(P) 20.02.1953 
 V.E. Patil Mumbai Ahmedabad CX 13.10.1952 
 V.N. Mangaraju Mumbai Kolkata CX 05.02.1963 

0T1 Vijay Pal Singh 	 :Allahabad Lucknow Zone 

. 4 

(uulngty.) 
Commissioner 

Dated: 	., 

2 Ø 	o 
Zone for information. / 



03.01.1951 - 
Noi. Virender Kumar 

08.10.1955 
Delhi -7d Meerut CX 

= 
Shri K. Hoovappa Naik (S.No.36) will! be promoted/posted on expiry of penalty period i.e. after 

27.11.2009 

All the officers mentioned above may be relieved immediately and they should join at their 
new place of posting on or before 251h No,ember,2009 under intimation to the Board. The Chief 
CommissionerS/ Directors General may send compliance reports regarding relieving and joining of the 
officers to the Board by 30 11  November2009 

L.R. Agarwal) 
Deputy Secretary to the Government of India 

Copy forwardetht 

1. The officers concerned. 
2 All Chief CornmissionerS/ Director Generals of Customs & Central Excise. 
3. PSs to FMIMOS (R)/ Secy.( R)/Chairman EC)/ All Members, CBEC/ 	JS(Admn)/DG(Vig.)/Dir. 

(Pub.)/DS(AD.V). 
AS (R)/JS ( R)/ DS(Admri)HqrS. 
All Heads of Department under CBEC/ Pr. CCA, CBEC, New Delhi. 
SO(P) /Ad.V/Hindi Section. 
Commissioner, Directorate of Human Resource Development, Rajendra Place, Delhi. 
The Web-site Manager, Directorate of Sytems, Delhi. 
Office Order folder/personal files. 

Cent1 

rs OEC2B9 

1 ! Guwahati Bench 

(DDIngt) 
Commissioner 

Dated: 
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one for information. 	/1 
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To 
The Chief Commissioner, 
Central Excise & Customs 
Shillong Zone, Shillong. 	 - . DEC 2009 

G,uwahati Bench 

Most respectfully, the petitioner desie to draw your kind attention tehe'ffltrOTF 
No. 217/2009 dated 161h  October 2009 wherein 87 Superintendents have been granted Ad-hoc 
promotion and promoted to the grade of Assistant Commissioner on the basis of DPC held on 
09.10.2009. The petitioner vide. the above brder has been denied promotion, 'possibly: non 
entry of caste category /tribe against his name in the All India Seniority List• of 
Superintendent of Central Excise Promoted/Appointed from 1.1.93 to 31.12.97 and thus 
superceded by two Superintendents of Sh!ill ong  Commissionrate, who are junior to the 
petitioner. 

That Sir, as per the Draft all India Seniority list of Superintendents of Central Excise 
circulated vide F. No. A23018/4/2001-Ad.II3 dated 3'' January 2002; the petitioner featured 
atSl... No. 363 under the Scheduled Tribe category along with Shri Rupnath Pegu and Shri 
Chalau Hauzel also under the Scheduled Tribe category at SI. No. 367 and 373 respectively. 

As per the All India Seniority ,  list of Superintendents of Central Excise 
Promoted/appointed from 1.1.93 to 31.1297, the petitioner's name is placed at $I. No. 377 
which is well ahead of Shri Shri Rupnath Pegu(381) and Shri Chalau HaUzel (387) but no 
entries are made to show that the petitioner belong to ST category. 

That Sir, while I was not considered for promotion to the grade of Assistant 
Commissioner being a member of ST category, both Shri Shri Rupnath Pegu and Shri Chalau 
Hauzel who are junior to me as apparerit from the seniority list referred above been 
considered and promoted vide the office order No. 217/2009 dated 161h  October 2009. 

In this connection, it may be pertinent to point out here that in the All India Seniority 
list of S.uperintendents of Central Excise ?romoted/appointed from 1.1.93to 31.12.97, the 
petitioner was not categorized under the Sdheduled Tribe category though he was correctly 
categorized under Scheduled Tribe category in the Draft all India Seniority list of 
Superintendents of Central Excise circulatd vide F. No. A23018/4/2001-Ad.IIB dated 3 
January 2002. 

In view of the facts mentioned abOve, it is apparent that the petitioner has not only 
been deprived of the promotion benefits but has been unduly superceded by two tribal 
officers junior to him which would affect his whole service career. In this premise, the 
petitioner most hunbly prays before your good self to take up the matter with the Board to 
take remedial measures in this respect so that the humble petitioner gets justice by way of 
being promoted to the Grade of Assistant Commissioner before his juniors and for this act of 
kindness the petitioner will remain ever grateful to you. 

1 Yours faith!ly, 

(ALE)NER LYWAIT.) 
SIJPER[NTENDENT OF CUSTOMS,' SHILLONG. 

(Through the Commissioner of Custdms, N.E.R., Shillorig) 

Resoected Sir. 



1.. 

Government of India 
I 	 MINISTRY OF FINANCE 

DEPARTMENT OF REVENUE 
OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE 

/ 	 MORELLOW COMPOUND, M.G. ROAD 
Shillong - 793 001 

Tel.+ 91-0364-2504480/ 2223030 	 E-Mail: cexshill@excise.nic.jn 	EDECS: com06 

C.No. 1l(3)4/ET.1lI/2004/ 6) 	 Dated: 

To 
	 (2z 

Smt. Sushma Kataria, 
Under Secretary, Ad.II.B 
Central Board of Excise & Customs, 
Deptt. Of Revenue, Ministry of Finance, 
North Block. 
New Delhi - 110002. 	 - 	U' 

Subject: Representation of Shri Alexander Lywait, SUperintendent regarding correction - 
in All India Seniority List of Superintendentg of Central Excise for the pe riod Guwahati ench from 01.01.93 to 31.12.97 - regd. 	

T[T 	TTXtä 

Please refer to the Board's letter F.No. A-23018/18/2009-Ad1I.B dated 21.10.09 on the've . 
subject. 

As per the Draft Zonal Senioirty List of Superintendent Gr. 'B' as on 01.08.2009 (Copy 
enclosed) the name of Shri Alexander Lywait (SI) appears at SI.No. 19 below Shri Biren Ch. Patir 
(SI) SI. No. 18 and above Shri Rupnath Pegu (SI) and Shri Chalau Hauzel (SI) at SI.No. 22 and 25, 
respectively, who have been granted Ad-hoc promotion to the grade of Assistant Commissioner vide 
Board's Office Order No. 217/2009 dated 16.10.2009. Moreover, i'n the Draft all India Seniority 
List of Superintendents of Central Excise Group 'B' promoted/appointed on 01.01.93 to 31.12.97 
issued vide F.No. A.23018/4/2001-Adjl.B dated 03.01.02 , (Copy enclosed for ready reference) the 
name of Shri Alexander Lywait, (SI) Superintendent appears at Si No. 363 is below Shri Biren Ch. 
Patir (ST) SI. No. 361 and above Shri Rupnath Pegu (ST) and Shri Chalau Hauzel (SI) appearing at 
Sl.No. 367 and 373 respectively. 

I am also enclosing herewith another representation in respect of Shri Chandler Shullai (SI) 
whose case is similar to the above. Shri Chandler. Shullai, (SI) Superintendent appearing at SI. No. 
20 of the Draft Zonal Seniority List of Superintendent Gr. 'B' i.e., below Shri Biren Ch. Patir (SI) and 
above Shri Shri Rupnath Pegu (SI) and Shri Chalau Haüzel (SI). Also, in the Draft all India Seniority 
List, the name of Shri Chandler Shullai (SI), St.No. 364: is below Shri Shri Biren Ch. Patir (SI) and 
above Shri Shri Rupnath Pegu (SI) and Shri Chalau Háuzel (SI) who were granted ad-hoc promotion 
to the grade of Assistant Commissioner in the above mentioned order. - 

In the above circumstances it appears that the above 2(two) Superintendents are deprived 
of their promotion to the grade of Assistant Commissioner since their juniors have been promoted. 
You are, therefore, requested to kindly look into the matter and take remedial measures in this 
regard. 

In this connection it may be mentioned that there is no Non-Vigilance - case 
pending/contemplated against S/Shri Alexander Lywaitand Chandler Shullai, Superintendents. The 
ACR gradings for the last 8 	years alongwith Vigilance clearance certificate In respect of the 
above officers are enclosed for favour of consideration. 	 - 

Enclo: As above. - 

Yours fa hfully, 

244 to 
(DD lngt) 

Commissioher 

	

Dated: 	. 	. 
(2 2 UQir 

 Vc- 
Copy to the Chief Commissioner, Central Excise & Customs, Shillong Zone for information. 	II 

Mttt* 

(DD Ingty), 
Commissioner 

C.No. I1(3)4/ET-lII/2004/ g 

-entral l Adrnnt,tvflibur* 
•_( 	 4 4Ic1 
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SI. 
No. 

Name & Educational Qualification 

S/Shri  

Date of -. 
Birth 

- Date of Apptt. 
in Govt. 
service 

Date of - 	- 

conffrmation in 
Govt. service 

Date of 
joining as 
Inspector 

Date /Deemed 
date of 

assumption of 
charge. 

Whether 
DR/PR 

As 
Inspector 

Remarks 

01 02 	 1 03 04 05 06 07 08 09 

 D.K. Majumdar, B.Sc. 	 1 23.01.51 27.0177 28.05.79 27.01.77 17.09.92 DR  

 A.K. Dutta, B.Sc. 01.02.53 27.01.77 28.05.79 27.01.77 17.09.92 DR  

 P.K. Singha Choudhury, BSc. 01.02.51 20.01.77 01.06.79 20.01.77 17.09.92 DR  

 I. A. Halim, B.Sc. LLB 09.03.57 27.01.77 01.06.79 27.01.77 17.09.92 DR  

 T. Kar, B.A.(H) 01.11.53 29.01.77 01.11.79 29.01.77 17.09.92 DR  

 N.K. Nath, B.Sc. 19.01.51 19.09.77 01.01.80 19.09.77 17.09.92 DR  

 M.K. Bose, BSc. 09.10.51 19.09.77 24.11.80 19.09.77 17.09.92 DR  

 A.K. Choudhury, B.A.(H) 01.06.53 19.09.77 13.12.80 19.09.77 17.09.92 DR  

 Kisholoy Das, B.A. 19.03.55 04.10.78 13.12.80 04.10.78 17.09.92 DR  

 N.C. Patra,(SC), B.Sc. j21.01.54 30.06.81 13.03.86 30.06.81 17.09.92 DR  

Joynul Abedin, 8.Sc.(H) j 	28.09.53 04.10.78 DR 

 

13.12.80 04.10.78 12.03.93 

A. Bhattacharjee, B.Sc.(H) 01.03.56 25.09.78 DR 

 

13.12.80 25.09.78 12.03.93 

A. Chatterjee, B.Sc.(H) 	. 01.04.55 04.10.78 DR 

 

13.1.2.80 04.1078 12.03.93 r Md. 

P. Sikdar, B.Sc.(H) 24.04.51. 12.10.78 DR 

 

13.12.80 12.10.7812.03.93 

BK. Banerjee, B.Sc. 26.02.56 30.09.78 13.12.80 30.09.78. 12.03.93 DR DRI, New Delhi 

S. Sharma, M.Sc. 3 1.03.52 25.11.78 13.12.80 25.11.78 07.06.93 DR  

 1 Jagadish Ch. Das-1 B.A. 23.06.52 21.07.74 13.12.80 20.11.78 07.06.93 

 01.12.53 03.10.78 13.12.80 03.10.78 07.06.93 DR  

 Alèah .dTt 	it(ST), B.Sc.(H) I 	01.02.56 28.09.78 13.12.80 28.09.78 07.06.93 DR  

 ChandlerShullai, (SI) B.A,.(H) 19.12.49 13.11.78 01.04.81 13.11.78 07.06.93 

21 K.K. Taneja, M.Sc. 09.01.55 08.03.79 01.04.81 08.03.78 1 	07.06.93 DR  

 ,Rupnatti.Pegu,(SI), B.A,. 	. 01.05.51 04.10.78 02.04.81 04.10.78 07.06.93 DR  

 Pranay Kanti Deb, B.Com . 1 	26.01.54 . 	12.06.76 13.12.&0 24.11.78 07.06.93 PR  

 D.Chattopadhyay, M.A. 1 	01.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR  

 
 

ChalauHauzel,(ST).B.A. -  

ArunKr.Datta,BA. 

01.03.54 
27.03.54 

06.03.80 
27.01.77 

01.02.82 
-01.01.80 

06.03.80 
27.01.77 

07.06.93 
27.09.93 

DR  
DR  

 R.Bhattacharjee,B.Sc. 27.01.53 22.01.77 01.01.80 22.01.77 27.09.93 L)R  

 B.G.Mondal,B.Sc. 21.09.52 27.03.79 01.10.81 27.03.79 27.09.93 -. DR NACEN,Kolkata 

 S. Deb,B.Sc. 15.05.54 07.03.80 -  01.10.81 •  07.03.80 -27.09.93 DR  

 B.Deb,H.S.LC. 1 	15.11.52 .  23.10.70 01.10.81 25.10.80 27.09.93 PR 

 T.M._Hartlong,(ST)B.A. - 01.03.56 05.01.78 -  01.12.82 •  05.01.78 .27.09.83 DR 

• 	 , 
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.1: 	 F.NO.A2019/4/2001..AdllB 	:9 DEC iOO 1 .. 	. 	 GOVER1IMENT OF INDIA 1 	 . . 	MINIS TRY OF FINANCE 	
Benc DEPAPTMENT OF REVENUE 	GuwahU 

., 	. 	,. 	:•,,, 

New oalhr:oated J To 	 anuary 3, 2002 
. 	 S. 	 ,. 

• 	 . The Commissioner of Centrel Exds1. •..•  

(All Cadre controlling Cømmlssonerates) 1 
• \ 	. 	Subject: :- . Draft all India Seniority List of Superintendents ...pf Central 

E*cis Group B' promoted / a ppointed on 111993 to 
31121997- 

5- 	 -, 
Sir,  

I am directed to say that the draft afi indf seniority Iit of 
Superintendents of Central Excise, Group 'B' promoted I appointed on 
111 99 to 31 12 1997 has been Prepared on the basis of 
Conimissionerates' seniority lists of these officers obtained from the cadre 
controlling Conimlssionemtes all over India. 

. 0 

- 2... It is req uesd that the enclosed draft seniority list of these offlcers may 
be scruti,ed with reference to records In. your office to ensure that 

(I), QII.:Superintendent of Central Excise, Group 'B promoted1 
appointed on 1.1.1993 to 31.12.1997 who are in service have 'been 
included in the list In case nane of any offiàeás beep omthod In 
the said Ust, a self coflthlned reference iniafl 	ihrIia 
date of birth, date of continuous appointment as Superintendent 
(roup ' against regular cadre 'strength date Of appointment tothé 
lower grde, namely ,  inspector of Central Excise 'iIrid hi interse 
seniority In the cadre may be furnished Immediately fOr ihclusibn Of 
his name in the list, 

.1 • 	. 	 (Il) 	the lntr-so séniorit Ofthe offiis borne on the cadre of your 
Commissionerates is as per their Inter-se seniority position in the 
panels prepared for promotion to 'the grade of. Superintendent of' • 
Central ExcIse Group B' from time to time, 	except . 

'..Suetndehts Of Central Ecise recruited direcfly by UPS'C;' .' 1... 	
contd ... 2/- 

I 

FA 

0 



- • DEC 2,009 

Guwahati Bench 
.• 

E.N6.A2301 8/4 /2001-Ad.IIB 

.2. 

((II) the particulars hown against the officers are correàt In all 
respects including entry regarding "SC" or 'ST" and that no 
.uch, entry has •been;made against those who do not beloAg to 
th ese cOmmunities. 

3. it maybe seen from the enclosedseniorltylistthat:c(iitalrpoolumns.ln 
respect of  certain officers have been left blank for want of required 
information from your Commissl9rkerate ltls requested tht required 
lnformat!on in respect of such blank columns may be fumishedto the Board. 

4 	It Is also requested that the enclosed draft enibrity list may be 
circulated immediately amongst the officersconôerned for their information. 
and reprsentations, if any, riacolved may be forwarded with your detailed 
comments thereon alongwith photo-copies relevant orders or a certificate 
may be rendered that no repiesentation has been reeiv , so as to reach 

• 	the Boarçi latest by 31.01 .200 .pqsltively. 	••'. 

• 	.. The receipt of this loiter may please bô atknoWledged. 

Yours faithfully, 

I I  

• 	 (R.M.SINGH) 
8 ECTIC)N' QFFICER 

Enci: as-stated. above. 	 . 	. 
C.No. II(3 4 )2JET-I/7OO 	 Dedi 2 4 JAN 7002 
Copy fozwraed for irifOrá€ion & - he: c t;4isa1-y.ábtibkt ;t - - 

The D.C/A.C, _____ 	/u4tOms biiaib _ (all) 
The SuperinteMint,1Branh_Tri_ch&rge 	Hqra. office, 
Shillong (ali.).,. 	•. 	,. 	 .• 
Shri/Smt. 	 , 	peintenden 
The General Secretary. 	Oazstte&ExecAtive officers 
Asaociation.' Cuatorns & Centra). Excise.. Shi1.lon.. 

AM 
•4DMiNsATtV OFPX.CER(ET) •.. 	

. . .O$° . 	NT.RAL EXCISE ... 	'A 	SuILING. 	•1 
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GIIINI 

DATE OF APPTT COMMI89'JOKERATi.1EMARK 
10 	NAME OF OFFICER/ 

AS  DATE.OF BIRTH DEEMED DATE! 
DATE OF AFPTT,  

J.K,CHHAGANLALI 8/ 	6/93 VADODARA 

1/ 6/51 1/ 8193 

15/ 	
1/75. 

iV 	7/93 HYDERABAD  
P,B.0.TILAK 

: iV 6/93 24/ 5/54 4/10/78 

• 	353. B,DUROA PRASADA RAO 

	

14! 	7/83 

	

1! , 	6/93 
HYDERABAD 

9/ 	7/53 15/12/78 

/ 	7/3 HYDERABAD 
N..RAMI REDDY 1/6/93 
6/10/47 13/12/78 

2/ 7/93 HYDERABAP 
C,R.K.CHOUDARY 

ill 	6193 30/ 	7/52 6/10/78 

2i8/'7/93 BYDRABAD 
V,S.R.M.KASYAPA 1/ 6/93 12/ 8/53 5/10/78 

DV.S.R,LINGA HURTHY 
22/ 7/93 

6/93 
KYDERAAD 

17/12/44 
1/ 
29/10/76 

7/ 6/93 SHILLONO 
358 	S.SHARMA 0  

• 3:L/ 	3/52 
 

25/11/78 

dH.DAS-I 7/ 6/93 
 0 

SHILLONG 

.23/ 	6/52 
• 	. 	 . 20/11/78 

6 	b1tRENDRA NA'rH BORA sT) 	7/ 	6/93 	. SHILLONG 
.  0 

1/ 5/48 4/10/78 

61HIR 	CH.PATIR (ST) 1/ 6/93 
/ 0 

sRIIL0NG 

1/12/53 / 
3/10/78 

KC.SARKA 	. 
.6/93 SHILLOG 

0 	6 
5/ 	7/46 	

• / 	/ 0 
27/11/78 

-- 	- "n ivATP 	 7/ 	61 93 	• 	• 
AAAIU4 

--" 	ii zisc / / o 

291 9/78 

• 	• 
 29/ ...CONT.PA( 	- 
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 Guwa •/ 	.1 
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- 29— 	 1j1Tt ITT 

- -- ----- --- -------- 
------------------.-.--- ------ ------ 

	

O. SAME OF OFFICER! 	 DATE OF APPTT • COMMISSIONERATE REMARKS - 

	

DATE OF BIRTH • 	 ABUPDTb/ 	 . S.  

DEEMED DATE/ 
DATE O.F APPTT 

S/SHRI 	LJSrIN8PECT0R 

-------- 

	

CIANDLER SHULLAI (ST) 	7/ 6/93 	SHILLONG 

19/12/49 	 I / 	/ 	• 	. 	. 

4 	 . 13/11/78 

,7aS5. K,KTANEJA . 	. 	7/ 6/93 	SHILLONG 

9/ 1/56 	: •.• 	J / 	/ () 

	

8/ 3/79 	. 	. 

R.C.DAS 	7/ 6/93 	SHILLONU 

1/ 7/44 	• 	I 	/ 	) 	 . .. 1. 

	

29/11/78 	. 

	

RUPHATH PEGU (ST) 	7/ 6/93 	SHILLONG 

1/ 5/51 	. • 	. 	/ 	/ 0 	. 
3/10/7.Ct 

PRANAY KANTI DEB 	7/ 6/93 	S}IILLONG 

26/1/54 	. 	/ /0 
24/11/7 

• ). -9. K.,C,00001 	i 	7/ 6/93 	SHILIONG 	. 
• 	1/ 3/45 	. 	. / 	/ 	. 

R C DEY 	7/ 6/93 	SHILLONG 
0/ / 0 
28/ 3/79 

	

2clil D.CHATTOPADHYAY 	7/ /93 	SHILLONO . 

	

25/ 4/79 	• 	• 	• 

KALPARAM KACH4RI (ST) 	• 7/ 6/93 • 	SHILLONG 

2/ 8/47 . 	• 	/ / 0 
10/ 917 9 	• 

CHALAU HAUZEL (ST) 	7/ 6/93 	SHILLONG. 

'1/ 3/f4 	• 	• 	/ 	/0 • 	• 	• 
6/ 3/80 

/ 	GOPAL SEN (SC) 	7/ 6/93 	SHILLONG: ...... 

LV 	28/ 8/48 	.....• 	/ 	/ C) 	•. 
26/10/80 	. 

ALAGRI SWAMI (SC) 	7/ 6/93 	SHI.LLO... 	/. ... 

31/ 8/47 	• 	• 	• 	/ 	/ C) 	•• •. 
30/ 3/81 

	

376. JOSEPH JOHN 	15/ 7/93 	• 	COCHIN • 

6/ 4/62 	• 	• •• 	•- 	• 	29/ 6/93 	• 
4/ .9/75. . 

30/— ,CONT.PAGE. 
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(N.SINGHA 
Sl,JPER1NT.ENDF.NT (C'IU-VIC 

lb 

VIGILANCE CLEARANCE OF GROUP ".B" GAZETTED OFFICERS: 
PERIOD: LAST EIGHT YEARS 

Name of the officer & Whether the officer is Whether the offie.r is Whether If the officer is undergoing Whether vigilance Any other 
DOB under suspension and Charge Sheeted. if so. the prosecution for a punishment, the details of proceedings are pending or details. 

if so. the date of date of approval, issuance criminal charge is the punishment and period is contemplated. If yes, 
suspension and the and service of Charge Sheet, pending. If yes, thereof. details of such proceedings 
details of the case and its contents in brief, the details in brief.  

Shri.Alexander Lwait 
Supdt. NIL NIL NIL NIL NIL NIL 01.02.1956 

Supdtl94949 NIL NIL NIL .NIL NIL NEL 


